
7~9 MARCH 22, 1960 

11.05 hn. 

DEMANDS FOR GRANTS°-<:onld. 

MunSTKY OP FOOD AND AGRICULTUU-
eonld. 

Mr. Speaker: We will now resume 
further discussion on the Demands for 
Grants under the control of the Minis-
tty of Food and Agriculture. Eight 
hours had originally been allotted. It 
appears that as per the desire of the 
House the hon. Deputy-Speaker 
allowed one more hour. Thus there 
were nine hours out of which 6 hours 
and 40 minutes have been taken and 
2 hours 20 minutes remain with this 
extended period. How long does the 
MJnister propose to take? 

The MIDJster otdi'ood aDd AgrIcaJ-
..... (Sbri S. K. PaUl): About one 
hour. 

Mr. Speaker: So, we have an hour 
and twenty minutes. We are starting 
at 12.05 and I will call upon the hon. 
:Minister at 1-30. 

SbrI Badhelal V,as (Ujjain): Sir, I 
.... bmit that it is a very important 
IlUbject and recently the National 
Development Council discussed this 
matter of the integrated price struc-
ture. It has been deferred and It 
will be discussed on the 17th of April 
by the Chief Ministers at the National 
Development Council. I feel-so many 
others also feel-that the time, in spite 
of the increase by one hour, is still not 
adequate. So, if you kindly increase 
it by two hours, some of us would 
like to participate and speak on this 
particular subject which is going to 
be taken up and which will cover the 
Third Plan. It is a very important 
matter and you will kindly give your 
consideration. 

Shrlmatl Rennu Ray (MaIda): Sir, 
I would like to support what the hon. 
Member has said. I have alreadJ 
spoken and so it is not for myself but 
I think that the subject is of very 
great importance at the moment .... 
( rftCeTruptions.) 

Mr. Speaker: I do not know how 
to find time. Hon. Members must be 
prepared to sit till 7 o'clock then ...... 
(Iftterruptions.) In that case, who 
guarantees he quorum? 

Sudar Hukam Slnch (Bhatinda): 
There is a haJf-an-hour discussion 
also. 

Mr. Speaker: We will put off the 
half-an-hour discussion to some other 
day. 

We are sitting, even according to 
the agenda, till 6-30 today. At 6 p.m. 
there is a half-an-hour discussion. I 
am willing to put it off to some other 
day provided the hon. Members are 
willing to sit till 7 p.m. I ought not 
be asked to ring the Bell in search of 
quorum. Let no papers announce 
once again that the House has 
adjourned for want of quorum. It is 
somewhat an embarrassment to me. I 
am sure the hon. Members will not 
only speak but they have also to hear. 
I do not feel any han. Member thinks 
that he is bound to hear also and 
educate himself. 

Sbri Braj Raj Slnch (Firozabad): 
Some of us do. 

Mr. Speaker: I coneratulate thoae 
some hon. Members. 

Very well. The House will sit till 
7 p.m. today and thus we will have 
one hour more. 

Sbri D. C. Sharma (Gurdaspur): 
May I submit respectfully that the 
question of quorum is a very ticklish 
question and if anybod, raises that 
question we shall be in trouble. 
Therefore, I submit respecttully that 
the House should go till half past six 
today. You can add one hour more 
but the House should not sit beyond 
half past six. Otherwise, there will 
be trouble. 

Mr. Speaker: I am striking a mean. 
We shall sit till 7 p.m. Now Shri 
BiBwanath Roy was in possession of 
the House. 
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l· SIIri RamI Reddy (Cuddappah): Sir, 
he time-limit for speeches may be 
restricted to ten minutes SO that more 
speaJrers can be accommodated. 

Shri N. B. Matti (Ghatal): May 1 
submit? (lnten-uptiom.) 

Mr. Speaker: No more submission-
Order, order. I will allow only ten 
minutes. 

Shri N. II. MaIti: The back-benchera 
do not get any opportunity and so we 
oppose the extension of the time ...• 
I (lftten-uptionB). 

Mr. Speaker: Shri BishWBtUIth Roy 
has taken one minute a.lready. He 
may continue his speech. 

~ ~- ~ ~ 

~, lj' ~ ~ 'ElfIiI' ~ ;mr ~ 
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Mr. Speaker: Order, order. The 
hon. Member may kindly resume his 
..,at. I will call the hOIL Minister 
only at 2-30 instead of at 1-30, in view 
of th ~ extension in time. 
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Demcmda 

~ m irtt lI'I1li!T t fila"", it; 
'Wl"f Wl"f 'I'1'f ~ 'tlt <mi '1ft' ~ 
il~~it ~t r ' ' t, 

~' l' ~rr t I ' ' t~~~t 
~~' it~it ~~ 

~ ~""~ it '1i 1r~ t. ~ 
~ n'~ttrr  I ~ ~ 'Iffif 
~~ ~ ~ ~ ~ fiI;.rt<ff 'lit 
~~  ~ "" ~~ " l' t rr III F' 
t fiI; ;;it IfU;r '"" ~ ~ m 'Iitf 
~~' l' ~rr ~~ n ~~ 
~"' tit ~~ril~ 

~ i ~~' it'l'1' """l~ I 

m..r ~ ~ ~ mr 'Ilt If 
t. ;;itfiI; ;ftm-t. ~ \W1ft;f '1ft t. 
f\;m'Iit Ii!; 'I'1'f ~ it; m 'WIT 'Ii'{ 
~ if I'I'Tm t ""~ r~ 

1 ~ r r~tl 

~ ~ if lfI ~ if m'lI' ~  

~~it ~ ~' it'  

' i' ~~~ i I q:fim;ff 

on: ~ 1tR t. ~ '1ft' 'R fiI;1ri 
~~  

""'i lt~tt~~  
fiI; lIT mrt't ~  ~ t lfI ~ 
~~ it i  fim;ff 'lit ~ riff 
..rot t ~ on: f.r1f'I"f fiI;lfI ~, 1'Ar 
Wl"f ~ 'tlt <!TIl' "" ;;it 'fR II'l'\'Il 'lit 
~l ~' t'i~'tlt~' 

~ ~ t. ~ rrm if orr ~ ~ it; 
*" if. q 'fR it; ~ it; ~ if 
1 ' i' ~~~~it~, 

firfr ri "" ~ ~ ~ 'lit ~ -.r 
ril 

..n ml ""' _  : 'IISIRI' ~  

~ I!I'Rr ~ ~ "'" it; ~ it; 
IfR IIf'IIT '1ft' ~ ~, r- t If t fQ "" 
"'~ ~~ ~tl 

n it lI'I1r m It 118' ~ '!I'm ~ 

~ fit; {Iirtl" ~ ';ftm i!Iir ~ ~ tlt  
~ ~ it v1!t. ~~ , ~  .  • 

Ilr. Speaker:, The hon. Member will 
Hlmme his ~e t  We were dl.:5CU:JSUia 
about quorum and the House is sitting 
till 7 o·clock. My attention h .. been 
drawn to a provision in the standiq 
orders of the Central Legislati" 
Assembly., There is the following prcl-
... iRion there: 

"Adjournment for failur" of 
quorum: If the President on a 
count being demanded by a Mem-
ber at any time during a meeting 
ascertains. that 25 Members (it is 
now 50 Members here) are not 
present, he shall adjourn the 
As.embly till the next day on 
which it ordinarily .it ..... 

There is al.o a proviso which is im-
portant. 

"Provide<l that no demand for a 
count to ascertain the presence of 
quorum shall be made within one 
bour of any previous count.It 

We have adopted one convention 
lllat during the lunch interval. nobody 
1IIlll demand quorum. provide<l. of 
eourse, the discu.sion goes on, but 
nothing is brought up for voting. For 
voting. quorum is much more neces-. 
sary; we shall not do without quorum . 

Similarly, it the House agreel, 
within one hour of a count having 
been taken. we shall not a.k for 
quorum, except when a division has 
to be taken. in which caBe there must 
be quorum, That would mean, if 
ance a count is taken, within an hour 
from that, ollce again a count shall 
not be taken. Otherwise, it b<'cn-n," 
frequent and almost ever)' minute "'I' 
may have to do it . 

8hrimatl ReD .. Chakravarti,. (Basil'-
hat): We haY<' estabh.he<l a conven-
tion up till nOw that between 1 :30 and 
2'30 we do not do it. We do not 
IIOI'MIIlly ask for quorum even during 
dlec:us..ion on Private Members' Bills 



De1l14""" 

[Shrimati Renu Chakravartty] 
and On occasions when all parts <It 
the House have agreed t~ extra hlrtle 
being given for a particular motion. 
We follow that convelition. So, there 
will not be any difficulty. 

Shrl Naushlr Bharucha (East Khan-
desh): It might offend the provision. 
of th _ Constitution, because my own 
opinion is that the convention which is 
being followed is not strictly consti-
tutional. Before you finally decide, I 
would like you to examine the issue 
more carefully. I am speaking off-
hand, but I think it might offened arti-
cle 100 of the Constitution. 

Mr. Speaker: Of course, the prac-
tice during lunch interval has been 
adopted sO long, notwithstanding the 
fact that there is a provision against 
it in the Constitution. If that is right, 
this is also right. If thai is wrong, 
bolh will be wrong. There is • 
stricter provision which has escaped 
the notice of Shri Bharucha. Under 
the previous Act, unless the atten'ion 
of the President was drawn to it, by 
himself he was not bound to take 
notice of quorum. But we have made 
it here Inore stringent that by himself 
the Speaker is bound to lee whether 
there is quorum in the House; nobody 
need draw his attention. 

Conventions are always established 
notwithstanding the law. There i. 
no need for a convention if the law 
itself works satisfactorllv. Law can-
nol be changed every 'minute, but 
human practice goes on changing to 
suit changing times. I am not Intro-
ducing the practire as a rule nOw. 11 
will develop as a convention, as we 
progress. Let us understand that It 
we extend the time, during the eX-
tendpd time, no quorum will be 
demanded, except where it is proposed 
to take a division. 

Let it be the general undent.nding. 
(Interruption) . 

Dr. M. S, Aney (N.gpur): When 
time ).; extended at our instance, it is 

incumbent on us to have quorum alsa 
till the extended time is over. That 
i. the proper way of doing it. 

Mr. Speaker: That is right. I never 
extended the time of my own accord. 
Of course, I expect at least 50 hon, 
M2mbers to be always here. When it 
is the desire of the House, time is 
extended only at the instance of the 
House and hon. Members. Therefore, 
they musl see to it that there Is 
quorum; it is their duty to do so. 

Shri Rami Reddy: If you give more 
chances to Members who are con· 
tinuously present in the House 
throughout, then there will be quorum, 

Mr, Speaker: That is what I !I'm 
trying to do. 

~ "<lIi I'm! Imf : II Ii{:" ~ 
~' r ' 1l ~iit~ 

~ <t'r ~ !!fTtf ;r"\'fu w ~ ~ 
~ ~ it m oftf,,-f'Nffur ~ 'Il'r 
t 1'l'i ~~ r~~~ 

' ~' ~,~~ii ~~ H'if, 
iii; liIR ij-~ <f!!; lI"lf<'I' ~ ~ 'W ~, 
f.!; ~ iro it lifm ~ '1ft iI"fI'lT 
:;rpr ~ ~ ~ ~ it ~ f,r.R 
~1~t 1 i"~ ~~~ 
~ r~'l'i ~~ ~  ... 
~~' t~~"'l " l l'l  
~~ ~~~~  
1 l ~~' t r~~~  

JIroI' ~ '1ft """ "" t ~ <Mr '" 
!II1r.f .rn-'Il'r ~ 'Il'r ITt ~ I ~ 4' 
'l'i ~~ ir iil ~ 
"'q.;'ifu .... 1 '1ft ~ ij-'Iftf ~ omr 
~' ~~~~"'l'i r~~it 
!II1r.f it ~ ~ ;;rr l'!'Ift ~ !'1fm ;f\"ftf 
l ~t lr~~~ -
1 '~~ i ~iit~~ 
~t wt 'Ii't ~ fiI;In ~ m fq 
wit c;e ~ ~ lam_ 
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(. '" """ 1Qr) 
~  ~ ~ I 'I1n: i.m If(f 
fiIiIn 111fT tit ~ ~ .. mnt ~ 
~~~~it~~ 

... ~ ,  I ~ "" ;ftfiT 
m;it ~ "" fRi;fl !Ii .. " 
l ' 'il t~lt~'  
..., SIIl'T i ~ lit ~ 'Ii'tIIT 'lfll I 
,~ ~ t it; V'I'f 1I!'III1Ii) ~  ~ 

ll' t' ~ i I 

Mr. Speaker: $hri D. V. Rao. 

Shrl ItamI Keddy 1"OBe-

Mr. Speaker: I have lot all the 
names here. Now Shri Rao. 

Shrl D. V. Rao (Nalgonda): Mem-
bers from both sides ot the House 
have expressed concern over the grow-
ing rise in prices. The very fact that 
members from both sides have expres-
sed thier concern itself indicates how 
serious the situation is. But the 
Deputy Minister, while replying to the 
debate yesterday, stated that since 
this year there had been no satya-
graha as has taken place in Calcutta 
last year, the situation is not serious 
and actually there is an easing of the 
situation. But the situation obtain-
Ing in tbe country does not corroborate 
what the Minister has stated. The 
Index of consumer prices given in the 
latest issue of the bulletin on food 
statistics that has been supplied to .. 
shows that whereas in the first year 
of the Second Five Year Plan (1957) 
it was 101, It was 107·7 in 1958 and 
119·2 in 1959. This is the all India 
figure. In various big cities like 
Bombay and other places sometimes it 
is more than this also. 

The astonishing fact i. that In the 
capital city of Hyderabad of a surplus 
State like Andhra Pradesh the index 
is like this. In 1956 it was 111·5, in 
1957 it was 123· in 1958 it was 121·2 
and in 1959 it was 128.3. Thia is the 

t~ti lll  ~ !tall· ~,,~ QX, \!IBt 
the it i ti~ is not ~ serioui as it wu 
before. This il tile situation when we 
h~ e been importiq 1 ~'" ~ll nti~e  
of 09 gr in~~  ~tei~ c\luptpea 
and when production of foodgrains Is 
also OIl the illCreue. 

Why is this state of alrairs? One 
!Iaa to explain this. The han. 4i ~ter 

~  that ri ~g prices are In a '0lil87 
useful or are beneficial to the agricul-
turists. Here I want to win. out I\lM 
~e rising prices are n ~ ~ ing 

benefit to one and all agriculturists. 
As everybody knows, there are qri-
~'1lt ri t  a.d agriculturists. Some are 
8Inaller ones and some are medium 
holders. . The rest are the su bstan tial 
holders. So far as the selling of their 
produce is concerned, all do Dot sell 
In the same manner. The small pro-
ducers sell their produce immediately 
after the harvest is over at low prices. 
some of the medium holders also sell 
their produce at low prices. It is the 
substantial holders who sell their 
stocks or produce later in the year 
when the prices are high. Therefore 
the high prices are advantageous to 
the substantial holders and not to the 
ordinary peasants who seU their stocks 
or produce immediately after the 
harvest. 

Here also the hon. Minister com-
pares the post-harvest prices with the 
pre-harvest prices and says that the 
price has gone down. All han. Mem-
bers asked the hon. Minister to ex-
plain why this situation should .ise, 
namely, that Immediately after the 
harvest is over the prices should be 
low and later in the year the prices 
are high. This disparity itself is dis-
advan tageous to the large section of 
the peasantry, that Is, the small hold-
ers and the medium holders. It is 
proving very disadvantageous to these 
sections of the peasantry and the hon. 
Minister has failed to explain this 
feature of our economy and this very 
disquieting and disadvantageous u-
pect of the situation. 



111 thia reaped I would like to drew 
lIIe attentla III the HoUle to ICIDIII .r 
the important parta .. tile !tepon CII& 
f(qrqt ~n i" - pI ~r~~1 B-~ -
58 Sa •• On. On ~ e t ~ ~~ t, 
in which a sllD/llcant sentenee is 
th,re, the Repqrt Sill": 

"A ~ l" partioA 1'1 till' ~ 
is in the hands of 1e4 ~ l1li11 
big cultivators and not with small 
producers. There has been a 
teDdezu:)T GIl th" PIU1 ~ ,""wera 
in some areas of Madhya Pradeah 
to pay wages in wheat Instead of 
, the usual practice a: PBJmlent In 
gram. This change has been in-
duced by hiJli prlcesot ,nm 
relatively to those ot wheat." 

In this paragraph the Report nar-
rates how these substantial holders 
are withholding stocks and it is the 
small holders who are selling their 
produce immediately after the harvest 
is Over. In the rice-producing areas 
of Orissa, Andhra Pradesh and Mad-
hya Pradesh also the same situa-
tion Is there. Therefore it is these 
substantial holders who are dictating 
the prices and it is they who are en-
joying the beneftts of rising prices ot 
foodgrains and not the ordinary 
peasants who are more than 70 to 75 
per cent. They are not at all bene-
ftting by the rise in prices. Therefore 
to say that there is no harm in rising 
prices and it is the peasant who is 
benefiting is a bit exa,gerated. It is 
misleading also. 

Therefore it is ali the more neces-
sary that Government should take 
steps to stabilise the prices without 
being disadvantageous either to the 
consumer or to the seller and there 
should be no disparity between the 
prices in one part of year and In ano-
ther par of the year. Unless Gov-
ernment does this there will be no 
stability In prices and the situation 
cannot be eased.. Government has 
miserably failed In this respect though 
there hove been changes in the Min-
isters and there are so many hon. 
Min isters in charge ot thl. Depart-
ment. This has not helped in easing 
the situation. 

The other aspect I woldd HIM .• 
stress is the question of land ..... 
fll' tile ~ t ten Years In a way Gov-
I'l'Dm!!nt !la. been bypauin, land re-
~  In YClur repOrt you have nar-
nl~~  • series of measUre. reprdiR, 
~~~  refprms, abolition of Inter-

~i rle  al\d so many thin,.. But, 
lit th!! Slime ~~ll e, re,ardlnll the aboli-
tion of l n~l r iS ll as envisaged In 
\be Secoflc!. Fiye Year Plan the repert 
1l0l!' not aay anything. You .ay that 
~  many Bills are under consldera-
\Ion and are before the varlou. State 
~ e liei but at the same time till 
~i  day there has been no lelislation 
finalised as far as theae land rl!forms 
are concerned. 

The situation is. like this. Taking 
India as a whole about 22 per cent 
of the rural population are landlords 
and about 50 per cent are people with 
small patches of land or uneconomic 
holdings of less than ftve acres. These 
are the real cultivators in every vil-
lage. Unless this section gets enough 
land in economic units for cultivation 
there is no question of increasing our 
food production. This go-slow policy 
of the Government regarding land 
reforms is virtually abandoning this 
policy. Landlords who have surplus 
or more land than what is necessary 
for them are trying in all ~t  of 
manners to see that their land is 
shown In such a way that they do 
not possess more than what i. pres-
cribed in the coming  legislation about 
the ceilings and so on. Apart from 
the binami transactions that are tak-
ing place, a big section of the land-
lords is keeping its lands fallow In 
the name of grazing lands running 
into lakhs of acres If the whole of 
India is taken in to account. This 
reduces our tood production and is 
disadvantageous to our agriculture 
also. Government should see that 
the landlord does not keep fallow 
any part of his land beyond what 1. 
necessary for grazing purposes, and 
th" reot should be r ~ht under 
cultivation. Government should t.ke 
measures to see that the landlord 
does this. 



, ; .; li ~ 1t8O for. Of'miU r. 

c. l$11i:,E). V. ~~l r. ":.; 

S~e . hon. Member waS saying that 
. tor grazing purposes each villaie 
•. should contain some waste land, and 
:, another Member asked if cattle were 
more Important than human beinp. 
: I say that we must see that the major 
:,portion of, the waste land should be 
'given to the landless peasants, and 
a portion of that can be set apart for 
,grazing purposes, and we can adJ,"" 
the whole area in such a way that 
it can serve both purpose.. But the 
immediate thing is that the major 
JIOrtion of the waste land should be 
alloUed to the landless labourers. 
Then alone will the 'unemployment 
in the rural areas diminish and tood 
.production also increase. 

Attention has been repeatedly 
.drawn to the shortage of fertlillerl 
In the country, and an han. Member 
'suggested that every State should 
have a fertiliser plant. It Is but 
right because when we are embark-
Ing on a large-scale and intensive 
'cultivation, fertilisers are nec:esaary, 
and any other type of manure cannot 
l8ke its place. Therefore, every 
State should have a fertiliser facto..,., 
especially the areas where big river 
valley and irrigation Jlrojects are 
coming into existence should have 
fertiliser plants; otherwise, produc-
tion will not go up. One of tha rea-
sons why we could not Increase pro-
duction in spite of bringing additional 
area under irrigation is that there II 
a ahortagl! of fertilisers. Andhra II 
one of the major producers of food-
grains, and since long there has been 
a consistent demand for a fertiliser 
factory there. Unfortunately, the 
Government of India has not accepted 
that proposal in spite of the wide-
spread demand of the Andhra People 
and the Andhra Government. Ev .... 
at this late hour, Government should 
reconsider their decision and lee that 
• fertiliser factDIY i. set up in Andhra 
Pradesh, preferably at Kothagudam 
which hal been recommended, 110 

that fertiliser production II augmented 

':; ... ~ 

:, and fertl1laers 'Br,e, 'suppUIId,:1o, $be 
: 'Andhra peuud& ,. 

'Mr. Speaker:Shr; 'Somimi. I ..tm 
;, ,ce,n eh. Rlinbir Sil)gh n,ext. 

~~ """ IfIf i r i l~  : 
'qam ~, 1l Q ~ ~ If ~, ,. 
-VII1I', ~ f1r;n t I 

. __ ~ ll' l"', t~ 

:m .." ~ if J'!I Jmr ~ l' -. 
. The misfortune II that food.-
to be a subject where both expert8 
and non-experts want to speak. 

Ch. Ranblr SlDeh (Rohtak): Why 
not have separate discussions for food 
, and agriculture? It will be better, 
and the agricuturiats will be able to 
, contribute something. 

Mr. Speaker: It is true that every 
_sian we have been allowing a diI-
c:ussion on food and agriculture, but 
during the Budget Seulon .  • 

Shri P. O. Deb (Angul): From my 
party nobody has spoken. 

ShrImatt LazmJ Bat: Back benehera 
never get a chance. 

Mr. Speaker: I have already called 
Shrimati Sahodrabal Rai. 

ShrimaU Laml Bat: I am the 
backest. She is front bench. 

Mr. Speaker: I will try to accom-
modate every Member. Ten, teD 
minute. each. I now realise we must 
have allowed two days for food and 
agriculture. 

Shri Somani (Dausa): I would like 
to confine my remarks to one Im-
portan t aspect of agricultural produc-
tion, that Is about the supply of ferti-
lisers about which 10 much hu al-
ready been said. My submission to 
the hon. Minister II that the IUrest 
and speediest way of Increasing agri-
cultural production II to ensure ade- ! 

quate supply of fertlJilers, and It Ia ) 
In the context at the de8clency or 
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agricultural production that the MIn-
.utry'shollid examine the extent' til 
supply that" is made available today 
and the measures that are neeessary 
to inerease the supply. 

, We find from the Ministry's Repo.rt 
',that against the estimated demand 
of about 19 lakh tons of nitrogenous 
,fertilisers, in terma of Ammonium 
,Sulphate, the Ministry was able to 
arrange supply of only about 11' H 
lakh toni ~ rine the current year, 
,and the estimated demand Is llke17 to 
rise to 23.11 lakh tons in IIISO ... 1 
... ,alnst an Indi,enous produetlon 01 
only 8.58 lakh tons. 

Our consumption of fertilisers ill 
only just a pound per aere aealnst 
193 lbs. in Japan, 177 In Bel,ium, 175 
In the Netherlands, 121 In West Ger-
many and 148 In the U.K. WhUe 
there Is ,reat seope for the ineres .. 
of fertiliser prodUction in our country, 
It has not reeeived the priority that 
it should have done from the Govern-
ment and the Plannin, COmmisslOlL 
We are spendln, crores and crores of 
rupeea; Indeed, we have spent foreign 
exchan,e 01 the order 01 about lb. 425 
erores dUrin, the last three years em 
the import of foodgralns. It would 
have been much better If we had 
imported fertiUsers, Instead It would 
have been atl11 better If we had utilis-
ed a portion of this foreign exehanp 
for the Import of plant and maehlner,' 
for the letting up of fertiliser facto-
ries. 

It is estimated that one ton of nitro-
,en used as fertiliser given an addi-
tional yield of something like ei,ht 
toni per acre, and it i. therefore 
hl'hly desirable that the resources 01 
the various States should be properly 
and promptly utilised for the estab-
lishment of fertiliser factories, 

I would like to draw the attention 
of the hon. Minister to the queatiGil 
01 the e.tablishment 01 a fertiliser 
factory In Rajasthan. A!I lon, ago a 
19M the Mukerjee Committee had 
examined the economics of a fertiliaer 
facto.,. In a.jaathan and said that It 

would be one of the beat' slteo, but It 
'... becauae ,01 the question of diI-
,tribution to whicil the 'committee 
.lave undue importance that a 1_ 
priority wa. ,iven to Rajaslban. 
Now I gather that the Kane Com-
mittee which was constituted 8eime 
time ago to explore 'the po.slbilltiel 
of eatablishlne fertiliser factoriel in 
various States, hal already submitted 
'Ita report so far as Andhra and Raja-
than are concerned. I would like to 
'know from the hon. Minister the 
nature of the decision that has been 
taken on the reeommendatlonl of this 
committee. So far al the eatabUIII-
ment of a fertiliser factory In a.ja-
than Is concerned, It lIal been pend-
, In, before the Government and the 
Plannin, Commission for more thaD 
live years. When Rajasthan II ex-
portln, huge quantities 01 gypsUJll 
everyday to feed the S1ndrl factorz, 
there Is no reason why the reaoure1i 
01 Rajasthan should not be utilised 
for the eatalishment of a factor,' 
which has been both technically and 
commercially established as a sound 
proposition. Much delay hu already 
taken place and In the context of Ibe 
pressing need to Increase our agricul-
tural production I submit with all the 
emphasis that I can command that 
the Ministry of Food and Agriculture 
should pursue this matter and get 
this question of establishing a fertlll-
ler factory In Rajathan deeided a 
early al possible. 

There is only Dne other lubjeet 
which I would like to deal with be-
fore I conclude my observations and 
that is about the question of cOttOD 
crop. The hon. Member Shrl Patel 
yesterday criticised-in my opinioD 
rather without much justillcation-
the functionine of the I'orward Mar-
kets Commission. I do not _ any 
justiftcatlon as to why the I'orward 
Markets Commiulon Ibould have 
been criticised when they were only 
tryin, to implement the deelslons of 
the Government themsalvea. The 
Government have llxed celllne u well 
al lloor prieM for cotton and it II 
only to eet tbls poUe:r ImpleDll!llted 



lShri S ~  

.... t the i'or¥ard Markeb ~ 
aIon baa beea tUm, IOme.)I&. l1li 
.... as the industry is cone.rAM ..... . 

S1arl l". R. 'allli (¥e!ilAnll): ~ 
tlIey not inte~ere even though ~ 
l, t~ i ll l ~  be belpw tile e~  

Shrl SOII!&!!l: SI! fjjr 1105 the IIct\llll 
~ iti n is concerne!i.. I m\lY i!liorm 
the hOD. Member that the mills ~e 

!lot ,ettin&. ·cotton at the ceiling prices 
and they have to pay much ~ re 

than the prices that have been fixed. 

Slu"1 P. R. Patel: Is it Dot a fllCt 
that todllJf's price is Qll,lcb lower ti¥m 
the ceilinll price? The ceiling price 
is Rs. 840 while the marginal .,riee 
is Rs. 802 only. 

Ch. aaabir Blnp: But there are 
so many intermediaries. 

Shrl Somani: So far as the actual 
,position is concerned, even the indus-
try has been pressing lbat it does not 
favour the policy of controls. The 
industry would rather have lbese 
ceilings abolished ·and have a free 
market in cotton. So far as the in-
dustry is concerned, it does not came 
in the way of giving higher prices to 
the cotton cultivator. In order 
to encourage the production of cot-
ton, the industry thinks that it 
is in the interests of lbe country as 
a whole to give better prices for cot-
ton and to maximise production of 
cotton. The production of cotton 
crop this. year has decreased and it 
is just in the neighbourhood of 4 
million bales as against a target of 8 
million bales set out in the Second 
Five Year Plan. The industry Is 
very ml,lch handicapped due to the 
non-availability of adequate cotton 
supplies. It is true that foreign im-
ports have been arranged to a great 
extent to meet the requirements of 
thc industry. But n neth~l  the 
Ministry of Food and Agriculture 
should take proper steps to place 
adequate resources at the disposal of 
the Indian Central Cotton Committee 

to ensW'e u.at 'Ilil tar,... 01 c ..... 
prNl1cion II acbleved. 

The last point I refm-is about UIe 
programme of qosllmvardhan IIbol,lt 
which so much has been said by Seth 
Oevind DRs and Panclit Thakur pas 
Bhargava. I know myself that the 
han. Minister h1msel.f realises tile 
Reed to do everything l'osslble ~r 
Implementing the programme whIch 
kas been set before ihe Gosamvardhan 
COUIlcil and stU! nothing material hu 
\leen done so far. I hope he will be 
able to throw some light about the 
nature of positive assistance wldch 
he proposes to give to fuI1!l this pro-
gramme. 

13.1' hn. 

[MR. t7 -S '~t  in the Chair) 
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'ft1'I1W ~  m  m W 

~ .. ~~ n~  

~ ~ ;;ri'1f\' ~ qf.f mIT t I 
Sbrl P. G. Deb: While moving my 
eut motions, I wish to express my 
deep sense of dissatisfaction on the 
working of the Ministry of Food and 
Agriculture, more especially, of the 
Department of Food. 

The han. Deputy Minister, Shri A. 
M. Thomas, yesterday gave a rosy 
picture regarding the eastern rice 
'zone, not knowing what Its effect has 
been in the concerned States. Here, 
I would like to draw the attention of 
the han. Minister and also the House 
to the fact that there is a feeling of 
panic amongst the people of OrillSa 
on the result achieved through this 
eastern rice zone which came into 
being in December, 1959. To our 
horror, the price of rice has shown a 
progressive increase instead of a 
progressive fall. The price index of 
wholesale prices clearly shows this. 
I speak with much restraint when I 
say that the creation of such a zone 
has been' the foolhardiness of the 
creator and thus been. at present, a 
practical misfit in the administrative 
machinery of today. Neither the 
people ~ Orissa are happy about It; 
nor the people of West Benlal, except, 
perhaps, the market racketeers. 

The report of the working of the 
Food Ministry clearly state. that In 
the meeting of the N.D.C held in Nov-
ember, 1958, It was decided that the 
Cen tre should take over the whole-
sale t-ading in foodgralns. It was 
for thi~ reason that the scheme of 
State Trading in foodgrains had been 
evolved as an interim scheme which 
would have ultimately resulted in an 
all-India pattern In somp form or 
other, 

The few States who started this 
work and were trying to implement 
it were also advised by the Centre 
to take adequate mea.ure to organ Is" 
and develop co-ooerative societies. 
'The wo-k was JQing on but slowly; 
'and al.o progressing specially In lI)y 

State of Oris54, It ~ not blve 
worked wen in the Slate ot e ~ 
BaiI;al. Bilt, I liiay tell you Nt 
Orissa is the only State wbich work-
ed the State Trading scheme with 
success, While doing so, she had 
been helping the producers of Orissa 
to get a fair price for their produce 
and the consumers in getting an as-
sured supply at economic rates, 

But there was one lacuna which 
needed a cure. It was this, The 
producers got lower rates as compared 
with the producers in the neighbour-
ing States for similar types of food-
grains. Therefore, rightly, the Gov-
ernment of Orissa had suggested to 
the N.D.C. in September, 1959, to fix 
rates for rice in Orissa in parity with 
those fixed in the neighbouring States. 
But, unfortunately, this demand of 
Orissa, in all ' spite of pressure. 
was not conceded to the detriment of 
both We.t Bengal and Orissa, It is, 
however, very strange indeed and 
might have had a bearing on the big 
merchants of Calcutta. I leave it at 
that. 

Am I to take it, therefore, that in 
order to come out from the troubled 
waters ~ West Bengal, Orissa people 
have been made a fly-catcher? If 
the Government of India had agreed 
to the suggestion made by the Orissa 
Government often in this regard, 
today, through State trading, my 
State would hav brought about an 
yearly revenue of approximately 
Rs. 30 lakhs to her credit by export-
ing the surplus stock of ne.r abo,:,! 8 
lakh tons of rice a year. But, ml-
tead the introduction of free trading 
bet";een West Bengal and Orissa was 
rather thr],lst upon Orissa, if I may 
say so. The State tradina: of Orissa 
was brushed aside tactfully. If 1 may 
use that word. The Government of 
India remained indiffe-ent to tlie 
States whenever a Question of a co-
ordinated policy was suggested to 
improve the State Trading in food-
grains, 

This apart, the Food Mlniste" was 
not Bure, perhaps, that State tradlna 
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was benefi ting the people and 50 
brought about this zone in a half-
hearted manner relying on the 
wonderful statistics and deductions 
which often stand for criticism. 

Let me tell you, Sir, what happened 
in Orissa. Through State tradinl, 
from June 1957, the Central Gov-
ernment undertook to purchase all 
the surplus in the State. Then pri-
vate movements of rice and paddy 
from the State was banned. In 1958, 
the Cen tre made practically no pur-
chases in the same due to serious 
shortfall in production there.. But 
the StBte Government purchased 
some quantities for local distribution. 
In 1959, the purchase operations were 
stepped up again. In the begining of 
the season, purchases were made by 
the State Government in pursuance 
of an agreement with West Bengal 
Government to deliver rice to them. 
Subsequently, towards the end of 
January 1959, it was decided that the 
State Government should purchase 
rice and paddy for the Central Gov-
ernment only and that it was for the 
Central Government to allot suitable 
quantities from the Central stocks to 
West Bengal. This is the position. 

On the other hand, coming to West 
Bengal, let us see what they did. 
They could not fare well in State 
trading, for reasons, of course, best 
known to them. While the purchas-
ing operations were going on through 
State Trading, surprisingly enough 
the market 'arrivals of rice and paddy 
showed a marked decline. The result 
was. a. was said by the Deputy 
Min ister of Food Shri Thomas, yes-
'terday, a numbe; of mills in West 
Bengal could not get paddy at con-
trolled prices and had to close 
down. So, West Bengal was in 
difllculty. 

' .. , Now, I come to the figures to show 
~ h t happened from Octobep 1959 to 
November 1959. In Orissa, about 
1,50,000 tons of rice and about 89,000 
tons of paddy were purchased by the 
Centre. 

434 (Ai) LS--5. 

Mr. Deputy-Speaker: Even when 
the whips have to pursue their pro-
gramme of activities they mUlit do it 
in subdued tones. 

Silri P. G. Deb: Again, during the 
same period, the State Government 
purchased about 34,000 tonI of rice 
for her own use. This means that 
the total purchase from Orissa was 
about 2,40,000 tons of rice and paddy. 

In West Bengal, as against this, the 
State Trading of that State purchased 
about 1,01,000 tonI of rice only durin. 
the same period and ultimately gave 
the impression to the Centre that 
State Trading would prove harmful 
to the people of West Bengal. 

This clearly shows that State Trad-
inc: in foodgrains was successful in 
one State and was unsuccessful in an-
other State. But, for that, why was 
the difficulty passed on to the people 
of Oriss.? Why should Orissa suller 
for this, when she has to fight hard 
today in her home-fl'ont to bring up 
the peT capita income? 

The difficulties in this regard have 
gone up so much in Orissa that we 
anticipate food sho'rtage this sum-
mer. If that be so and if it tums 
out to be true, let me caution the 
hon. Minister of Food that he will 
be responsible himself if any un-
toward thing happens in my State, 

The Deputy Minister of Food aDd 
Arrlculture (Shrl A. M. Thomas): 
Nothing will happen. 

8hrl P. G. Deb: After the creation 
of the dce zone, rice started flowing 
freely between the two States. It 
was stated in the beginning that only 
marketable sur.plus of good quality 
rice should be taken from Orissa. 
But, later on, we fou,nd that unres-
tricted movement of rice was l1 ~ 

ed within the zone. 'nIe result was 
that practically all the rice was 
draWn out of tbat region, Oris.a, be-
cause rice fetched a very high price 
in the markets of Calcutta. If I may 
say so, the profits of this high price 
had been enjoyed /by the hoarders 

~~ ,' • 
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and anti-social elements who mani-
pulated large credits trom the banks 
to indulge in this speculative acti-
vity. Therefore, the position at present 
i. very grave in the rural areas and 
it is worsening day by day. It i. 
disheartening to see that aus high 
price has not benefited the poor cul-
tivators of Orissa who parted with 
their produce in the harvest season. 
And not only that. The stOcks that 
were kept by them against rainy 
days have passed on to the hoarders 
at Calcutta. They are today with 
little or practically no rice. What is 
available in the market is beyond 
their reach due to the price of rice 
being very high. So, the people who 
are producers of rice are today with-
out it, especially in Orissa. It is a 
strange paradox which faces the 
rural people of Orissa at present. On 
the other hand it has been boldly 
announced like a solacing drug In a 
sleepless night that a bufter-stock 
would be kept to meet any local 
shortage. But I fail to understand 
how this quantity of bu1ler stock 
will reach the interior parts of OrIssa 
when there will be a simultaneous 
outcry of Immediate demand trom all 
quarters of the State. 

All these practical difficulties need 
a proper enquiry. I venture to sug-
gest that there should be a thorough 
sCI'utiny and an overall policy chalk-
ed out by the Centre. Let me make 
it clear that I do not mean to 8top 
the surplus States coming forward 
willingly with their surplus stocks to 
feed the deficit States. But the pro-
blem is to wipe out deft.cits on an 
All India scale. It is no use reliev-
ing the sufferings of the deficit State 
by transfer of surplus from a sister 
State like Orissa which has a far 
less capacity of purchasing power. 
Therefore, I suggest certain things. 

Firstly, let the transfer of surpluses 
be dealt with by the Govel'll!ll8Ot 

directly and passed on ~  one 
Government hand to the other Gov-
ernment and not be left open to 
businessmen to boost up gambling in 
foodgrains at the cost of the team-
ing millions of poor peasants. Se-
condly, let there be a consultative 
committee comprising of representa-
tives from West Bengal, Orissa and 
the Centre for formulating the food 
policy and for ironing out the diffi-
culties that may arise trom time to 
time. Thirtdly, immediate steps 
should be taken to, bring the price 
of rice under control because the 'f. 
price is rising alarmingly at Calcutta 
and I do not know what will happen 
in the months from June, 1960. That 
is the lean period. Fourthly, it Is 
reported that merchants who are 
buying rice from Orissa have been 
furnishing to the Go:vernment of 
Orissa wrong figures as to the pro-
curement of dce. I, therefore, re-
quest that the matter may be looked 
into and checked Immediately. 

ShrI A. 111- Thomas: What Is the 
Cuttack price? 

ShrI P. G. Deb: I have here a 
statement with me which gives the 
index of wholesale prices of these 
commodities In India. On 26-2-1960 
the Cuttack price was Rs. 16.37 nP 
whereas on 19·12-1959 it was Rs. 
13.19 nP, 

8hr1 A. M. Th_: You wanted 
it to be revised ... , .. (Interruptions.) 

8hr1 P. G. Deb: At Balasore it has 
gone up by Rs. 2; at Sambalpur by 
Rs. 1.B7; at Jeypore, it did not go 
up; it must have gone up by now. 
Similarly, the prices have been go-
ing up by Rs. 2--4 In West Bengal 
and all over the places. 

Mr. Deputy-Speaker: He should try 
to conclude now. 

8hr1 P. G. Deb: What will happen 
to the people if they are left with 
nothing? What will happen if the7 
ask for paddy or rice for their COlI. 
sumptlon"? 

J 
" 
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Considering the whole situation as 
have said, the creation of the 

eastern rice zone has not improved 
matters. It rather i~ r e  the eco-
nomic situation of the country and 
I am sure the hon. Minister will 
agree with this. I do hope, in all 
fairness, the hon. Food Minister will 
find out all the loopholes in the zonal 
system and remedy them immediate-
ly and allow Orissa to carry on with 
her State trading in food grains as 
before. 

Sbrl Irnaee Beck (Lohardaga-Re-
served-Sch. Tribes): Mr. Deputy-
Speaker, 1 am grateful to this oppor-
tunity because I have been able to 
catch your eye. In discussini the 
Demands on Food and Agriculture, 
all that ought to be said has been 
said: Still it is necessary to repeat 
them often enough so that the Gov-
ernment is impressed with their im-
portance. There is nobody in the 
country who is not impressed with 
its importance. We hear it trom the 
public; we see it in the papers; we 
hear it even in this House. This 
seems to create an impression that 
the Government is not so much im-
pressed about its importance or fails 
to hear the voices that are raised. I 
feel certain that this debate would 
have succeeded in impressing upon 
the Food Minister the fact that the 
question ot food is of paramount im-
portance. It is the sinc qua non for 
India. If anybody fails to be im-
pressed with the importance of food, 
let him just stay without food for 
one day and feel what food is. This 
question becomes very important to 
us in view ot the growing popula-
tion. At the 1951 census our poPlla-
tion was estimated to be 360 million 
but by the end of the Third Plan it 
is estimated that it would be about 
480 million. So we have to cope 
now with this population growth. To 
cope with that and to give sufficient 
100d' for their sustenance we have to 
Produce by 1965 about 110 million tons 
of fOOdgrain.. 88 million tons would 
be required for consumption, 12.6 
million tons for feeding cattle, for 

seed and to provide for wastage and 
9'4 million tons, as a reaerve to fore-
stall the unnatural calamities by 
flOOds or failure of rain, etc. So, it 
comes to 110 million tons at the end 
of the Third Plan. 

This increase over the calculations to 
110 million tons can also be accounted 
for in another way. The P"T capita 
eonsumption per day according to 
actual calculations is 15 ounces-13 
,unces of grains and 2 ounces pulses. 
This is not considered sufficient and 
the planners and experts have advised 
us to raise it to 18 ounces per day-
15 ounces of grains and 3 ounces of 
pulses. Taking this als;> into con-
sideration, it comes to 110 million 
tons as a t;afe margin for our increas-
ed popul. don. 

The rate at which agricultural pro-
duction is increasing is 3.2 per cent-. 
that is the rate of increase in 1958-59-
whereas in order to come up to 11 0 
mi1.lion tons we need to have a rate 
of increase of 8.3 pcr cent in our pro-
duction. With a rate of 3.2 per cent 
increase, the rate at which actual 
increase is going on. at the end of 
the Third Plan we will be able to 
reach 75 million tons; that is, we 
would lag behind by 35 million tons. 
Therefore, we have to make efforts 
to cover up the deficit of 35 million 
tons. That means we have to treble 
our efforts. Hence comes the neces-
sity of taking up this question ser-
iously, taking, as it were, the question 
of food on a war footing and fighting 
it out. To come up to the required 
standard, as I said, we will have to 
treble our efforts. 

That brings us to another question. 
whether taking our country as a 
whole, taking into account the clima-
tic conditions, considering the land 
resources in hand, it is possible to 
come to that standard. The experts 
who have come from foreig;n countries 
and are advising us have said that we 
can do it, we have the physical re-
sources at our disposal. According to 
them we have sufficient land resources 
where we can produce as much or 
even more than what any foreign 
country can produce. 
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So the next question before us is, 
bow is it then that within these ten 
or twelve years, although everywhere 
there is this general clamour and 
everybody seems to understand the 
importance of it and the Government 
assures that it is taking all measures 
necessary for the same, we are not 
coming up? Where does the fault 
lie? Does it lie with the farmers or 
does it lie with us or with the Gov-
ernment? 

Sir, the farmer has his own diffie 
culties. The farmer is quite willing 
to produce for himself, for the coun-
try, for the sustenance of the whole 
increasing population. He is willing, 
he is more than prepared, to do that.-
We say that he is outmoded. Whose 
fault it is? Certainly, our iorefathers, 
our ancestors long  long ago were 
something different, but with the 
changi.ng world we have changed. 
Similarly, our farmers are ready to 
change, but they have certain handi-
caps. We have to take necessary 
action to .{oc that those obstacles are 
removpd. 

What are those obstacles? First and 
Coremost, let us come to the Govern-
ment policy. Everybody is sayi.ng 
that the Government has no deftnite 
policy. Let a sincere, self-conscious 
examination be made by the Govern-
ment to see whether the whole accusa_ 
tion in the Press, in the 'Parliament 
or outside is correct. For one moment 
let us forget our prestige and dignity 
in this matter, because this is a matter 
which affects the whole  country. It 
affects the country in such a way that 
if you do not get food even for a day 
the next day you are unable to move 
about or you are able to move about 
only if you get food. We cannot go 
on without food. Let the Govern-
ment, therefore, examine this ques-
tion. Perhaps there has been too 
much at self-complacency on the part 
of the Government. 

remember sometime back-I do 
not know how long ago-there was 
the grow-more-food campaign. I 
remember what happened in the case 

of Bihar. Everybody said, people in 
the Government, in the Press, in the 
Parliament and even in the public 
mat this was not a grow-more-food 
campaign but it was a "grow-more-
T.A." campaign. It was a waste. 
Money was being wasted. There were 
lots of officers running about from 
place to place to see how things were 
progressing. But nothing seemed to 
succeed. Everybody pointed out 
where the tault was, but the Govern-
ment seemed to be quite complacent. 
Its calculations were over-estimated. 
Finally, when lakhs and lakhs of 
rupees were spent, rather wasted, [ 
should say, the Government admitted 
that they have failed. That was what 
the people were saying from the very 
beginning. 

Similarly, pandit Nehru, we have 
read in the papers, recently said some-
where that Rs. 900 crores have been 
spent. I regret the result· is dis-
appointing. I suggest, therefore, thaI 
the Central Government should do 
somethi.ng to have a definite policy. 
Many things have been said; well, it 
is for the Government to take action. 
That is one point, that the Govern-
ment must have a definite policy. 

Then I come at the question of sup-
ply of fertilisers. The kisans do not 
,et the fertilisers. Secondly, they ciD 
not know how to use it. There is 
nobody to tell them properly. Those 
people who go to teach them are 
youn, boys fresh from colleges. They 
seem to tell the farmer that he is a 
stupid fellow. How can he admit that? 
A boy who has never seen or handled 
a plough is telling the farmer that he 
is a stupid fellow. Therefore, suJS\)ly 
of fertiliser or manure in any form 
should be insisted upon, and there 
must be somebody who can teach the 
farmers properly about its use in a 
spirit of service and sympathy than 
arrogance. 

There is the question of irrigation 
and water resources. We have got 
now big dams and many canals. But 
the water Is not utilised. It is for 
the Government to see that this water 
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is utilised to the maximum possible ~ ;;it ~r rt ~ ~ ~ Iir.fI' I ~ 
.,xtent. ~~'r~" 1t ~~~ it; 

14 hrs. i ~ it ~ !IfR W'f .¢T ~  ¥ 
The n~ t point, which is perhaps ~ 'liT ~ m ,.;t ;;it • ~ 
the most important point for us, is If'I'C .¢T ill ~~ ~ om I """" 
minor irrigation works. We must 
take up minor irrigation works which ~ it; ~ 'I'M ~ ~ ~ 'f(if 
will give quick results and will ~ t!ll'R: ~ tr.r m it; f""t 
increase the production per acre. ~ it; ~ nrr'l1 t'~ ;;itf,.;irtt 
Then there should also ~ assurances ~ ... 
given to the farmers that they will ~ it ~ ~ ~ I ~ ~ 
get the best benefit and a good return ~  glf m it; iiTT it ~~ lI'IrfWll' 'liT 
for their produce. The farmer is not 
there just for the sake of producing ~n l~~ ~ 'ifTfu:t!; !IfR ~ 
a. a philanthropic organisation and it ~ ~ ~ ~ ~ I 
is not ~h t he will do everything • __. ~ _ "- . 
without a proper return for his· lI' .... '" ~ .. '!' "'~'" I ... ~~ 1fll'fWIl' 
la bours. if ~ ftm it Jill 1ft' lf1l<'f ~ ~ fil;r 

Mr. Deputy-Speaker: The han. 'Ift!ll"lft q<r!lll ~" t!IfR ~ 
Member's time is up. 'liT m ifTt it ~ ~ !IfR !II'1fI'f\' 
Shri Ignace Beck: h~re are so 
many ',ther things. For example, the 
farmer should have storage accom-
modation for storing his produce, both 
:for his maintenance and for keeping 
the produc(' till such time as he can 
go out anel know when to sell the 
grains and get the best price. 

Then thert' i~ " ~ er ti e credit. 
The farmer must be given adequate 
finance, becausE' agriculture is such a 
thing 'hat without money, without 
capital, nobody can proceed further. 
There are so many things, and some 
of them have been pointed out by 
other hon. Members and it is for Gov-
ernment to act on them. 

Mr. Deputy-Speaker: There are 
many things but there is no time. 

Shrl lpace Beck: Sir, I have done. 

~ \IA'Ift .-rf : '3"IT"ffi ~, 
lit ~ ~ it't n ~ ~r r "* 
~  ~ t r~ll~' rn~ 
~ ~ qR mor rr~ !II'T'f.t 1!it :it it.r.t 
~~~~it ~ll ll'l' 'li l  

~~~ I ~t~ """"1 t'1 1  
~ t~~l 'r tt iirtt~ 

~~~  

lllt'tr~~~~ l  

~ ~ 'li'~ f'Aliiie ' i ~ 

~i ~'1'l' ~ r 

~  {\'fmit; omr ~ ~t 

""'" ,.;r !IfR ~ it; ~ it !IfR I!Im'Ir 
~~~it ~ it~  

~~ it~'i ir "t' 

~ ~ ~ ~ ~ oro omtl 
~ ~ ~ dl ;;nft;f .¢T 

~~' t ~ n ~ 

t~' 1 t ' r , r~ 

~ t !IfR ~ ~ il1'f ~ 
it 'IITdT ~ f1I; ~ '  ~ h'TlT 
Ii ;it 1ft' ~ ~ ~ troiitz 
;m;rr :;ffl m mft d'q: .¢T ~ 
... ;!1T I ~~ it~t, ' 1 ttn'll' 

~~it~t~~ 1ft ~ 
itilt ~~~it~ I ~~ 

~ t f1I; fir.ii !IfR 'Ii'mI'l"f! it ~ 
it ;;mft f, W it "I'Rft t dl 'IT1f tn'II' 
it;koit.¢T ~~ r r  11 
~l ' ' ' ~,~~  

t ~ wM t ~ W-ir lf8' ~ AI1I: 
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Shrl Inder J. Malhotra (Jammu and' 
Kashmir): I would limit my obser-
vations to agricultural production. 
When we want to increase our agri-
cultural production we hear and see· 
many factors are involved in it. I 
would like to refer to some of these. 

The hon. Member who has just 
spoken referred to the use of better 
farming practices, use of fertilizers,. 
improved seeds and other such things. 
Now, information about improved 
farming practices and right use of 
fertilizers can come to us only through, 
our agricultural research projects. 
'Today we have in our country-
correct me if I am wrong_bout 56j;. 
agricultural research stations out aT 
which 483 are conducting research on· 
crops and various aspects of it and 
81 are working on animal husbandry 
research projects. In my opinion, to· 
maintain and support such a large 
number of research stations in our 
country is not a very wise thing to. 
do. We have got about 564 research· 
stations in our country, compared to 
the number of research stations. the 
amount of money we spent every year, 
the amount of manpower utilised 
every year, compared to all those' 
improvement in the animal husban-
dry held and in the agricultural field 
is very insignificant. 

It is my opinion that in agricultural 
research we have been paying very 
little attention to some of the very 
basic things. FQr example, very little 
research has been done on the "crop-
ping ~ te " in our country. It is 
very important for the farmer to· 
know by adopting which of the crop-
ping systems he can increase the yield 
of the crop which would be standing 
in the field at a particular time but 
also introduce the right kind of crop 
to follow instead of continuing to 
g'·"w what he Is already growing. 
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We have been paying very little 
attention to the question of 'mixed 
farming' even now. My senior 
colleague Pandit Thakur Das Bhar-
gava also referred to this and 
emphasized the fact that 'mixed 
farming' car. also be one of the 
answers to our problems in the a,ri-
cultural field. By mentioning all 
these things I am bringing out the 
point that we are lacking in the right 
kind of planning of our agricultural 
research prt.gramme. 

In my opinion it is very necessary 
for us t.O h ~ a central Indian agri-
cultural research control olftce. If we 
have such ar. organisation at the 
Centre, that would safeguard against 
duplicaLion of work in various parts 
of the country. Another advantage 
will be that this organisation would 
also serve as a control centre to co-
ordinate th~ various aspects of agri-
cultural res.,&rch programme in our 
country. Another function which this 
organisation could render would be 
to maintain for the use of research 
workers a central file and a continu-
ing inventory of our current work in 
the agricultural research field. Then, 
this organisation can also answer 
enquiries from the research workers 
from differen'. parts of the country, 
or organisaticns which are interested 
in the agricultural field. 

Today th, research programme in 
our country is based on ,only one 
theme nnd that is "knowledge for the 
sake of knowledge". With all the 
research workers that we have work-
ing in our ccuntry what we want is 
knowledge fo.' the sake of use and 
not n le g~ for sake of knowledge 
only. It may be ~ rre t as far as 
fundamental research in other fields 
of scienoe is concerned but, as far as 
agriculture is concerned, we need 
"knowledge for the sake of use and 
not fol' the sake of knowledge only." 

In my opinion, the method and pro-
cedure adopted to decide about the 
research projects that should be 
undertaken is a180 very defective in 
all the Central Research Organisations. 

For exa .. npll'. there is no organisation 
in this country which can advise a 
State Agriculture Department and 
recommend with authority, "We have 
surveyed thp. problems of certain 
regions nnd we find that in that parti-
cular rer-ion the farmer is faced with 
problems I, 2, 3, 4 ...... You should 
direct all your research energies to 
solve that problem". It would be 
advantar,eous for us to have sueh a 
seetion in all the State Agriculture 
Department, and also at 'the Centre. 
This section would survey the needs 
and problems of the farmers and then 
make recornm .. ndations to the research 
sections that they should direct their 
research plogrammes on such pro-
blems. 

There is also need to create more 
incentives and encourage the research 
workers in the agricultural fields. 
Otherwise, ('ven though we may have 
very fin" laboratories and very fine 
equipm.nts w( may not be getting 
very good l.esults. Here I would like 
to point out that very fine pieces of 
equipmpnts, modern equipments, are 
lying idle \I ith certain divisions of the 
Indian Agricultural Research Institute. 

Why is i! so? It is because that 
either the trained personnel are not 
availablo 01' if the trained personnel 
are available they are not getting the 
proper leind or encouragement to take 
more intel'est in the work and show 
their initiative to do more useful 
work. With the interest that the han. 
Minister is no", taking in agricultural 
research and particularly in the Indian 
Agricultural Research Institute I am 
sure thai; thing!" would improve there. 
But at ~h~ slime time I would epha-
sise that ulll".. this nucleus of agri-
cultural l'Cstolreh programme in our 
eountry and conditions for the 
researchers arc improved I doubt very 
much if an? good thing would eome 
out of it. 

Since lh" Indian Agricultural Re-
search n tit t~ has nOW been raised 
to the .tuw of a university there 
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would 1)e two important aspects of the 
work being done there. One would 
be the teaching side and the other 
would ~ h~ research side. There 
should be compiete co-ordination 
between the research side and the 
leaching side. 

Then ! ha.e also observed that in 
the Indian Agricultural Research 
Institule it has become a sort of prac-
tice to gi .. c extensions to the heads 
of divisinns. I fail to understand, if 
a person during his service of 20 to 
25 years hLS not been able to contri-
bute any outstanding work in his field 
what is 'h.., use of keeping him for 
another rOllr or five years. Here I 
would slIg!:est that what we need is 
that the young worker in Ihe field 
should L" encouraged and I would 
suggesl that instead of having the 
heads of divisions appointed through 
the U.P.S.C. and occupying that chair 
for ycars together, since this institute 
has now h"~n raised to the sta tus of 
a n r it~'  il would be a good idea 
to ha ve .1 "ort of chairmanship in Ihe 
divisions and that chairmanship may 
lasl for four or five years so that all 
the work,,"s working in that particular 
division would have a sort of 
encouragcJnC!'lt and would work more 
conscienliou.ly to contribute some-
thing mo .. c useful and they could also 
occupy the chairmanship of that 
division. 

I would likf' to say a rew words 
about the seed multiplication pro-
gramme in our country. Previously 
I have pOint"" out that we have gol 
564 rcse:J.rch stations in our country. 
Likewise h~rr  are a very large num-
ber of S"l':J multiplication farms run 
by the Central Government and by 
the State Gc.vcrnments also. In my 
opinion thl'£t· farms are not the right 
kind of programme we need for seed 
multiplication. I would suggest-
and I haw ob.ervf'J this in the villages 
also-that' it would be better to have 
nucleull seed multiplication farm in 
the State. From the nucleus farm 
supply improved seed to the farmer, 
give him some encouragement and 
more prk' as compared to the ordi-

nary seed. Seed certification sc.hemes 
for all the crops should be started in 
the country. Seed multiplication pro-
gramme sht.ult" be undertaken on the 
farmer's fielci, rather than on the 
Governm<'nt farm. 

I would like to say a word here 
about the ta" put on tractors. In my 
opinion thi. would be very detri-
mental to thE agricultural people, 
specially to the farmers. I would 
suggest thaI tractors which actually 
are to..be used in the field should be 
exempted from this duty. 

In the ClIri ! would emphasise again 
that it is high time that we look into 
the whole agricultural research pro-
gramme anu see that it is conducted 
on the "ight lines. 

Mr. Deputy-Speaker: Shri Suma'" 
Prasad rna:, also have five or six 
minutes b,·for<· I call upon the hon. 
Minister to reply. 

Shri Pahadla' I would also like ID 
have five minutes. 

Mr. Deputy-Speaker: I am sorry. 
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Shrl Braj Raj SllII'h: May I put a 
question beior<. the Minister replies? 
Only a ql1estion. 

Mr. Deputy-Speaker: Before he says 
anything, why should a question be 
put? 

Shrl S. K. Patil: I am profoundly 
grateful to tlir.' House for the criticism 
which, by and large, has been con-
structive, and, jf I may say so, very 
encouraging to me and my Ministry. 

As my colleague, Shri A. M. Thomas, 
remarked, ther~ is less tension today 
on the food front than for many 
years. I say So not to take any credit 
for it but the fact remains that there 
is a growing enthusiasm and growing 
confidence iT! the country that it shall 
meet the food problem-whether it 
falls to my lot Or anybody's lot. that is 
immaterial. What we have got to do 
and it is the duty of everybody, i; 
that we c&nnot go on complaining 
day after day that the food position 
is bad; it has got to be improved and 
may it come about not in the life-
time of this Parliament, but the life-
tIme of this session. We should see 
to it that it is put at least on the 
right lines and the right track. That 
is exactly my endeavour so far as I 
am concerned as the Minister of Food 
aryd Agriculture. 

Before I try to answer any indivi-
dual criticism let me try to give the 
House a rapid resume of the Govern-
ment POliCies and the important Gov-
ernment actions. Then, if any time is 
left, I sha 11 also come to some of the 
individual criticisms. Unlike what 
I did on the last occasion I would 
begin with food first and n~t agricul_ 
ture, because. although people talk 
about agriculture, I find that in the 
end more attention is always paid to 
food and the distribUtion of food. I 
will not take more time, I am not 
suggesting that. but I shall begin with 
that and just indicate what the poli-
cies of the Government have been and 
what those policies will be in the near 
future. 

The food position this year may 
not be as good as last year which had 
a record crop of 73.5 million tons, ~ 

surely it is not very discouraging; 
according to expectations, it will be 
nearly as good or perhaps a little 
less, but surely not bad. 

Heavy Hoods and dry droughts have 
become almost a regular feature of 
our climate. but it is no use cursing 
ourselves because the climate is such. 
Climate ;s a factor everywhere in the 
world, not only in India. It may be 
more so hf're, and we feel it because 
there is a marginal deficit. Therefore, 
we have got to meet the situation 
whatever might be the climate. How-
ever, we are so situated that if the 
climate :nakcs havoc in one place, it 
compensates in sornt! way or other in 
another place. and this year, although 
there were Hoods and droughts in 
some parts of the country, the harvest 
has been very good indeed in our r~ 

plus States of Madhya Pradesh, 
Andhra. Orissa and Punjab, and that 
leads me to the hope that the situa-
tion would be under control. 

Now I come to the points that have 
been raised about policiel'1, not points 
of individual criticism. First I take 
state trading in foodgrains. As you 
know, Sir. Government had decided 
last year 10 undertake State Trading 
in food grains. This decision still 
stands. We spend so much of our 
time and attention in thinking about 
this State trading. Excuse me, Sir. if 
I say that I -do not spend my time in 
that. I have got a pragmatic approach 
to all the3e things. Wherever State 
trading in food is necessary, is possi-
ble. by all means do it, it has got tn 
be done. Even when we have got 
enough grains. State trading has got 
to be done because prices have got 
to be supported. Therefore, if any-
body has come In the conclusion that 
I have got less enthusiasm for State 
trading than he has got, surely he is 
doing me an injustice. Let them .:Iso· 
adopt this practical or pragmatic 
approach as I call it. Have it wher-
ever it ~  necessary, but it is not a 
kind or medicine that you must. day 



7323 CIiAITRA ?, 188.2 (SAKAl tor am"ts 

in and day out, go On taking in order 
to preserve your JM!alth. I have not 
]ooked upon State trading in that way. 
It is a means to an end and not an 
end in itself. Therefore, whosoever 
has made a claim or argued that State 
trading should be continued forgets 
that the Government have never stop-
oped State trading if it was possible 
-for any State to do State trading. 
·Surely they were free to do so. They 
'are even now free to do so. If they 
'are not doing so it is because they 
"themselves have realised that it i. not 
in their interest to do so as free move-
-ments of foodgrains is going on and 
the people are getting them. Surely 
that is no time when you do State 
trading. 

Another thing, Sir, is-you have 
-seen the pattern of speeches that are 
·made in this House-l was very care-
'fully watching that out of 30 and odd 
speeches that have been made here. 
-.32 speeches to be very exact, there 
was nobody from a dellcit State who 
talked about State trading and the 
zonal system to be restricted to one 
·State, etc. When you have got the 
zonal restriction conllned to one State, 
-naturally State trading must be done. 
After all, somebody must be there to 
buy the food SO far as the dellcit 
'·Sta tes are concerned and their num-
ber is unfurtunatcly larger. Nobody 
talks about it because there is no 
meaning of State trading where a 

lich ·State is dellcit in food. What type of , !-·State trading can you do when the 
_  - ople have not got anything? The 
-result comes to this. When you start 
"State trading in a dellcit State, it 

-·creates 'lot conlldence, but want of 
:'i ·conlldence and the result is whatever 
_':{ foodgrain is available goes under-
,~  -ground and when it goes underground, 
it is vcry difficult to rescue it and 

, 1hat is why the prices rise, the black-
:marketing and many other evil con-
Bequences ensue. Therefore, this is 
-a kind of a weapon which has got to 
·be ~e  very judiciously. Whenever 
"it is possible it should be used and it 

.... -has got to be done. Sometimes com-
!piaintl come to me that in some States 
Wheat i. sold for Rs. 11 Or sometimes 

for Rs. 10. I asked the Madhya Pra-
desh Government whether the wheat 
was being sold at Rs. 11 and if so, 
why they did not buy at that price. 
They told me it was a damaged wheat 
and that it might have been sold for 
Rs. 11. State trading is to be done in 
a construc\ive way. When the prices 
are falling beyond the level where it 
is advantageous for the farmers and 
they are not remWlerative, then it 
beoomes the duty of the State to run 
to the rescue of the farmers and bu3" 
the produce at a minimum price. I 
am going to do that in future in a 
little more scientific way. I am merely 
suggesting this. Nobod;V should go 
away with the impression that State 
trading has been abandoned. It has 
been th"re and it has got to be 
resorted to whenever it is necessary 
and judicious to do so. 

Then, I comL to buffer stocks ..... . 

ShrlmaU Subhadra JOBbl (Ambala): 
What about selling at cheaper prices? 

Shrl S. It. Paill: I will reply to that 
afterwards. 

I come to buffer stocks. Questions 
have been asked why hAve these 
buffer stocks, why have foodgrain. 
from outside, is it not enough there in 
this country that we can produce? 
I have cot great respect for my hon. 
friend Shri Bibhuti Mishra becawe 
he is himself a farmer. I like to 
listen to his speeches with great 
attention and care because he does 
something with his own hands and, 
therefore, he is entitled to my con-
sideration. But are we really living 
in Ram Ra;? He suggested, when 
there is no food, why not have one 
meal a day rather than have two 
meals and get food from outside? If 
he really enjoins on the Food Minister 
that I should have one meal only in 
a day, I will join with him in that 
campaign. But does he really serious-
ly suggest that I should ask the 
people to continue the Ram Ra; from 
today and have only one meal, remain 
with one meal and never care for 
another mea I. There is not only the 
question of meal, but If they do ~ t 
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get crystal sugar, if they have to do 
wi th gur or khandsari, there are all 
sorts of agitations outside as we have 
seen them. I am merely suggesting 
it to him to take this into considera-
tion. I am not very fond of depend-
ing upon other countries. I have as 
much self-respect as any other han. 
Member in this House. This country 
of OUrs being predominantly agricul-
turist, it is a folly, it is a hundred 
times folly to go to other countries 
for food. But what can I do? What 
we are doing is merely to tide over 
the difHcultie·;. I h,ve ,uid repeated-
ly that if this House cooperates with 
me, if the country cooperates with 
me, it shall be my duty \0 sec that at 
the "nd of the Third Five Year Plan 
there will be no necCsslty to bring 
anything, not even one maund of 
wheat or rice from any other coun-
try. Therefore, it is for you and for 
me to see that we really develop our 
agriculture in a manner that such a 
necessity really becomes a thing of 
the past. We are aiming at that. We 
are slowly proceeding in that direc-
tion ond 'I expect cooperation from 
everybody. 

Then, somcbody suggested some-
thing about buffer stocks. I think it 
was my han. friend Shri Rajendra 
Singh who said that. I am sorry I 
was not here when he spoke. If I 
am nmking a mistake, he would 
correct me. He said, America has got 
to give it because it has got a surplus; 
somehow or other they have got to 
sell it, and so on. If not anything 
else, we should be grateful and thank-
ful to the country which has stood 
by us in hour of need. I am not 
saying this in order to pay any special 
tribute to the United States of 
America. But surely for the last ten 
years, when we look to the spirit of 
fellow-feeling and the help that they 
have given us, the least that we can 
give is gratefulness. That feeling of 
gratefulness must be there in every 
society, in every nation and in every· 
person. They have merely helped us. 
We are paying for what we have re-

ceived. It is a delayed payment, but 
we are paying for it. This is the 
Gystem which they have adopted. it 
is not merely because they must 
throw it somewhcre and they throw' 
it in India. 

My han. friend knows it. very well 
and it will bear repetition that agri-
culture in the United States has· 
developed during the last 50 years. 
through means which are something 
very unique. They spend something 
like about 6 billion dollars, about 
Rs. 3,000 crOl'es, merely to give sub-
sidies, what is called the price support 
to food and other crops. They spend 
Rs. 3,000 crores annually in order to· 
give price support to wheat and other 
things-cash crops and food crops 
produced in the United States.--and. 
as a result of that they have created 
9~ billion dollars worth of surplus. 
All these commodities which are 
surplus go to about 30 countries-half 
the world, if I may say so. This is 
something of an achievement. We 
should try to imitate some of those 
good things. The time may come in. 
this country-and I warn this House .. 
when we are discussing about these 
surplus and deficit States, the surplus 
States are driving the deficit States. 
almost to a desperation by theIr 
attitude. When every deficit State 
will try to be self-sufficient in food 
because it cannot depend upon other 
States, on their conditions and their 
mercies. If the deficit State. really 
become self-sufficient-what is going 
to happen to the agricultural sur-
pluses of the so-called surplus States_ 
Therefore, in a country all people are 
one. The world is also trying to-
become self-sufficient. If the world 
is one, then the people of the worldil 
lire one. It is unnecessary that every 
State must be self-sufficient. Eve ... 
every country need not be seIf-sutII-
cient in everything. After all, when. 
We are talking of one-world Govern- . 
ment and when there are eampaigo& 
like 'freedom from h unger' and "fooct 
for peace plan" of President Eisen-
hower; when all these things are being 
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done, is it the time that we should 
think of every individual State 
becoming self-sufficient. If it becomea 
so and becomes less and less depend-
ent upon the surplU5 State&, it would 
be a good thing. But the surplus 
States also must see that today agri-
culture is not merely food crops but 
it is also cash crops because peasants, 
millions of them, get money out of 
their surpluses which they use for 
their clothes, for the education of 
their children, for their better living 
and other amenities of life. There-
fore, we should really behave in a 
manner that this country is one and 
hence we must share, as I said On a 
previous occasion, the fortunes or the 
misfortunes of the entire country. Do 
we say that if there is drought or 
famine in a particular State, the other 
States will not go to its rescue? For, 
We expect that in a similar situation, 
that State also would come to the 
rescue of the other States. That is 
the fellow-feeling, and that is the 
gratitude which is .mown. Unless a 
society is imbued with the feelings 
of this gratefulness or gratitude, 
surely that country or that society 
would not be what it is or what it 
should be. 

IS bra. 

This idea of the bulfer stock is 
merely a temporary thing. i want it 
until the end of the ThIrd Five Year 
Plan. And why, do I want it? It is 
not merely for the trader. To have 
it for the trader is one thing, but 
the very existence of a stock has such 
a salutary elfect on the price-line. I 
shall tell you, how. Take, for instance, 
the ~t te of Kerala, which is a very 
deflc.t State, so far as food is con-
emed. I do not blame them, because 
ey are providing us with cash crops 
ut of Which we get money. So, we 

'. eed not condemn Kerala. They give 
,:;, US crores Of rupees by the cash crops 
I, that they have got. So. we are not 
("dOine any special favour to Kerala, 

'~1 Se they cannot produce more 
i ~  I have seen how food prices are rline there. If there is a news that 

some steamer has come in Trivandrum 
or somewhere in :Cochin or some .. 
where else, laden with rice, imme ... 
diately you will find that the prices 
go down by Rs. 3. Now, that steamer 
may be laden with rice or not. 
Sometimes. I thought, why should I 
not also have a little camol::Jaie and 
have steamers coming along there, 
and spread the ne...... that rice has 
come. For, people have become 10 
sensitive about it. The moment the 
people know that rice has come. the 
prices go down. Similarly, if i have 
got a standing stock of 5 million tons 
of wheat and rice at strategic points 
everywhere it is impossiule for any-
body to t ~ advantage of our help-
lessness. Therefore. it is not a new 
idea. It is an idea that I have been 
nUl'smg in my mind for n long time. 
Sometimes .• t is called bulfer stock:· 
sometimes, it is l.'LlU('d thC" food bank, 
<l:!nd sometimes by all sorts of. other 
names. Sometimes, people say 'Why 
not ask AmcriC'a to have it?', That 
was my idea also. I was asking them, 
'Why can you not hold your stock 
also in other ('ountries, and in oUr 
country also?', because, I was per-
aonally interested in my own country. 
That is rather difficult for them Just 
now. because such a proposition had 
come before the American Congress, 
and it was negatived there, and, 
therefore. !hlW will hav" to bring 
forward an amendment back again to 
enable them to hold their stock in our 
country. I was saying that, so that 
I do not become responsible to pay 
the price until I draw from that stock. 
That was the idea. I have not given 
up the iciea. 

7 am merely saying that whether It 
comes this way or the other way, thl's 
is a temporary remedy to tide over 
the difficulties, until 1966, or the last 
year of the Third Five Year Plan. 
By that time. I wish that we shall 
be el - ir ~nt and shalI have 105 
million tons which is our target. I 
have made it, 105 million tons because 
people always ll'Sed to say anything 
from 100 to 110 million tons. That 
has no meaning. Either:say 100 or 
110. Therefore, I had a very happy 
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mean of it, and therefore. I have said 
105 million tons. 'nlere is nothing 
very mathematical about it. Statis-
ticians may tell me that  that Is 
perhaps more mathematical. But 
there is nothine; mathematical about 
It. 

If we achieve that 105 million tons 
target,-and we shall achieve it; there 
is nothing impossible of achievement, 
if WI' follow the methods that we are 
pursuing-then, the necessity for 
holding that buf!er stock from outside 
will not remain. But the necessity 
for holding that buf!er stock out of 
our internal procurement will always 
remain, because the stock must be 
there. If there is no stock, then 
sometimes, in one State, there will be 
enough, and in another State, there 
will not be, and In fact, even between 
district and district, you will find that 
the prices will differ. Therefore, the 
existence of such a stock is a perma-
nent ncceasity, and, therefore, we are 
going to have It. 

Therefore, for that reason, as I said. 
am gOing to the United States and 
Canada at the end of the next month, 
not because unless t 1(0 that would 
not happen; they arc very sympathe-
tic about it. Our officers on both 
sides havp. been examining the possi-
bilities of it, and I am quite sure that 
we shall have all that we need to 
meel the deficit plus this buffer stock 
over and abo,"(' that, of 5 million tons 
which has always to be kept the~ 
so that it would always have a 
salutary effect on the prices. 

You will see that in 1959, in spite 
of tho good crops, Government had 
to procure about 4' 4 million tons of 
toodgrains. My hon. friend Dr. Ram 
Subhag Singh raised a v1ery perti-
nent question, and a very good 
question. He said, look here, it is 
very strange th~t the production has 
gone up from 50 million tons to '13' 5 
million tons, and just .s our pro-

duelion is increasing, so also our 
imports are increasing, and he askeel 
what the meaning of it was. 'nlia 
also sometimes appears to me to be 
very strange. But please remember 
this, and I have made this point more 
than once here, that we are going to 
a phase in our agricultural produc-
tion where even the habits of our 
farmers are changine;, and changing 
for the better. I do not blame them. 
Previously, whatever they used to 
get, they used to keep with them, 
and they never used to complain. I 
know it. As a matter of fact, before 
we became independent, we never 
heard of this kind of thing that 
there was less production here. Tf 
they I(ot, they u3ed to eat, and if 
they did not get, they used to eat 
something that they got or even die. 
I am merely pointing out that these 
habits are very fastly changing. 
Besides, the population is also being 
added to, which is under neither 
your control nor my control. I am 
merely saying that the population is 
being added to. Apart from the 
population rise, the people are now 
eating more and eating better food. 
They have come from the course to 
the fine quality; they have come 
from tapioca to rice; they have come 
from the tubers and other things to 
rice. 1 am not talking of any veTT 
costly things, I am merely saying that 
they have now come to rice. Why 
should they not come? We always 
say that the standards of the people 
must rise. And they are rising too, 
And how are they to demonstrate that 
the standards have risen? The stand-
ards of people shaH always demons-
trate themselve3 by their eating good 
food, better food, and having better 
clothing, a better way of life better 
education and so on. I am ~r  glad 
~ t it,-although temporarily, it 
mIght cause some inconvenience--
that people are changing their habits. 
Therefore, it is very difficult for the 
statistician to measure it. Here I 
sball join issue with the statistiCian 
and say that this is an Indefinite and 
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undetermined factor, which has not 
yet been found out, that apart from 
the rise in population, there is a 
change in the habits of the people, 
and nobody knows how far. and how 
it has come about. It is very difficult 
to guess it, 

We find also that our farmers, some-
times, as an act of caution, keep back 
something which is necessary; in 
other countries; the farmers keep 
back, even knowing that the food that 
they have is sufficient, But I am talk-
ing of the deficit countries other than 
India, Something like a 10 per cent 
stock will always remain with the 
farmer, because he feels that if the 
next year is a lean year, then he must 
have something to eo by I and the 
next day he cannot go to the ration 
shop; and these farmers who produce 
for themselves are not used to going 
to the ration shops etc, And it is a 
very healthy habit that the people are 
conserving something and preserving 
something for the lean day or the bad 
day, Therefore, this factor of the 
change in the habits has also to be 
taken into account, this habit of 
prudence to keep back something etc. 
etc, A hundred causes can be given 
for this habit. 'In spite' of a parti-
cular stock that we have since last 
year, who knows that there may not 
be a lean day afterwards? Since the 
farmer has SOme stock with him, he 
can feel for the first time that there 
is something which he can live by 
during the next yea'" And why 
should he not keep it? To what extent 
he has kcpt, I do not know, But I 
can assure my hon. friend Dr. Ram 
Subhag Singh that nothing less than 
about a million tons have been already 
disgorged on the market when the 
next crop came, and that iives an 
indication that the people do keep 
back ,something. And I would 
insist and I would advise the 
farmers that 1!ley should keep 
something behind, merely by way of 
precaution and not because they 
ahould get more price etc. Even If 
they do get more price, there is noth-
mg wrong; others also do It in other 

way.. So, I do not understand why 
the farmers also should not do it in 
their OWn way. I have all the 
sympathy for these poor men "ho 
have been the target of all persecu-
tion all these years. It the farmer 
has come to his own and he wants 
to behave as an independent man, you 
and I must help him in that behaviour 
and not pull him down or condemn 

him. 

This bufter stock will also require 
along with it storaee accommodation, 
for, after all, you cannot hold these 
5 million tons somewhere and round 
about. Our storage has been so bad 
up till now, and eve, the storag4! 
facility with the farmer is not good 
in every place. In some places, it i. 
good, but it is not so in every place. 
The result of it is that you cannot 
store your foodgrains for a long tim'" 
I do not know whether 3 per cent or 
5 pcr cent or 10 per cent is destroyed 
by faulty storage, Therefore, proper 
storage is a necessity, and a very 
prime necessfty, and we shall 8ee to 
it that by about 1962, that i., in 
another two years, we shall have the 
completest storage facility for holdine 
5 million funs, no matter whether it 
comes from outside or it can be pro-
cured internally. 

At present, there is storage accom-
modation for about 15.5 lakhs ton.; 
it consists of 4'3 lakhs tons accommo-
dation owned by the Food Department, 
and 11' 2 lakhs tons of hired accom-
modation taken over from the Port 
Authorities, the Defence Services and 
the State Governments and privat4! 
parties. By having lareer stacks of 
bags vertically, and by reducing the 
alley-ways the capacity of the exi9l-
ing godowns can be increased, and 
the storage accommodation would be 
able to hold about 2 million ton. of 
foodgrains even now, The proeramme 
of construction of storaee will add 
3.5 lakhs tons of accommodation by 
the end of 1960 and another sill: to 
seven lakhs of tons by the end of lQ6l. 

'It i. also proposed to construct silos 
of 1 lakh ton capacity at Boriville 
near Bombay and of 2 to 2i lakh toDI 



7333 Demands MARCH 22, 1980 for Grants 7334 

rSh"i S. K. Patil] 

capacity at Kalyani near Calcutta. 
Now. these silos are really the last 
answer so far as storage is concerned 
because in a silo, without any deter-
ioration whatsoever, you can keep 
tho grain for even 5 years. Therefore 
ouch silos 'are necessary if not for all 
the grain, at least for some of the 
grain. We are trying to have a 
1,00,000 tons silo in Bombay and one 
of about 2 to 2~ IBkh tons near 
Calcutta. They will be available for 
storage by the end of 1962. 

It is also proposed to construct silos 
at some of the principal ports such as 
Bombay, Calcutta and, probably, also 
at K.ndla, Madras, Vizag etc., if the 
required land becomes available from 
the port authorities. Land is neces-
sary. It will help us because at the 
ports the grain comes trom outside. 
Even when the movement of grain is 
internally in India, it is sometimes by 
shipping and it should be by shipping 
because I must live help to the Ship· 
ping Minister is glvmg the cargo 
which he very badly needs. He need 
not go in for coal when he gets this 
precious thing like wheat or rice. 
Therefore, these silos in ports are very 
necessary. Therefore, attempts are 
being made to build these silos in 
these big ports. 

There is another advantage in this. 
When the grain coma'! in ships it 
comes in the hold; it is not bagged. 
Therefore, from the hold of the ship 
it can be immediately syphoned into 
the silo and bagging is not necessary. 
Remember that the deterioration of 
of grain starts with bagging; and, 
therefore, bagging should be really 
deferred as lonl as we can so that 
the deterioration does not start. 

Efforts are also being made to 
acquire additional storage for private 
parties. This storage capacity is 
~" e te  to reach the tarllet of 5 
million tons by the end of 1962. Of 
course, somethinll like 5 to 6 lakhs 
tons will always be in the pipeline, 
There is not likely to be any difficulty 
tor buildinll up the buffer stock. 

From storage I now come to the 
pipeline. I am talking of the pipe-
line which is really the pipeline. It 
does not include what the farmers 
conserve as a sort of precaution. That 
adds to the pipeline. That also will 
remain. But, surely, it is not an un-
healthy sign. That should be encour-
aged. 

Incidentiilly, would say that 
efforts are beinll made also to have 
private accommodation, accommoda-
tion from private people. Private 
people can spend their money and 
build 3uch accommodation for the 
storage of IIrains. I promise them 
that Government will take them on a 
5 year or 10 year or other basis. That 
is they will also be able to make some 
money. This is also a request to 
people to give us accommodation. ID 
this even the private sector or any-
body can cooperate because rather 
than hire something which is already 
made but not according to the stand-
ards that we like we can store them 
in those built according to our 
standards. They will get the interest 
and we shalJ take them for 5 or 10 
years. This is an open invitation to 
anybody who wishes to help us in 
this very big national venture. (In-
teM'uption) . 

Shrl Braj Raj Slnrh: People who 
Can do that are bl!hind you and not 
in front of you. 

Shrl S. K.' PaW: Maybe everybody 
wants to be there; those that condemn 
more so. 

In this House, the other day there 
was a question about the Mizo dis-
trict in Assam. I refer to it because 
it is an important thing. On the 2nd 
March, 1960, my han. colleague Shri 
Thomas made a statement in the Lok 
Sabha indicating the damage done by 
the phenomenon of the multiplication 
of ra Is in the Mizo district of Assam 
on the flowerIng ot bamboos, and 
what measures were taken to relieve 
the people. You remember this is a 
wonderful phenomenon. 'ntis Is • 
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wonderful rat. And the House should 
know its capacity to destroy crops. 
'This is sometl\ing which normally we 
,do not know. At least I did not know. 
'I had to be the Food Minister to know 
the capacity of this rat. This rat 
has its visitation once in 30 years, i 
am told. It is not a daily or an annual 
visitation because once in 30 years 
when the bamboo flowers, this comes. 
'There are many bamboos and they 
flower. But when this particular 
bamboo flowers, it has got such an 
influence on these rats. Where they 
·come from, God alone knows; but 
they come all of a sudden with such 
disastrous consequences that 90 per 
.,ent or even 100 per cent of the crop 
is totally destroyed. Surely, there 
must be some scientific method to 
-deal with it. But, unfortunately, we 
do not know the existence of it. 

An HoD. Member: What is the 
"olour of this rat? 

Sbrl S. K. Patl1: I think thehon. 
Member knows something more about 
these rats. I do not know the colour. 
1 am very anxious to know. The rats, 
I am told, eat the flower. The flower 
must be very tasty. But when the 
'flower is destroyed the rat also is 
destroyed. Where it roes nobody 
knows. It does not go to the other 
-district.. It has no habit of travelling 
..,tc. Otherwise, I think, the tourist 
'department would welcome it. There-
fore, this is exactly what is happening 
and there is deficit in that area. But 
that district is so inaccessible because 
there is no means of communication. 
Therefore, just now 6 aeroplanes are 
engaged day in Rnd day out in drop-
ping foodgrains they need. Rice can 
go from Pakistan side or from Burma 
s;de. But from india there is no easy 
way of going there. So, these aero-
plane, hove been engaged. By 7th 
March, 1960;-1,46,773 mds. of rice and 
2,500 mds. of paddy have already 
reached the destination. This should 
'be continued until 5 llikh mds. are 
dropped. 

The Assam Government have 
adVised Us that they have gat enougb 

atocks; and we can supplement these 
stocks when the Assam Government 
wants. Therefore, everything that is 
possible to be done in order to go to 
the rescue Of these unfortunate people 
has been done by dropping from the 
air beca use the other means of com-
munication are not there. I wish we 
had more planes, so that we could 
have given them help without great 
difficulty. With great difficulty the 
services of the 6 planes have been 
secured. 

Now, about the zonal arrangements. 
I have partially mentioned it. I would 
tell you that on the qaestion of zonal 
arrangements also I have got a prag-
matic approach. I have not got a 
closed mind on that subject. I am 
sometimes surprised when I hear the 
speeches. i have an open in ~ I 
can assure my hon. friend, Shri Vyas 
that I have not as closed a mind as, 
perhaps, he has got or some of the 
leaders of Madhya Pradesh have got. 
I have got an open mind. I think, if 
the fortunes or the misfortunes of 
this country have got to be equally 
and equitably shared, tben, surely, 
we have got to have it; we have got 
to have some kind of free movement 
so that I need not have a machinery 
in order to do that. We have ,ot to 
bear in mind how many crores of 
rupees the machinery that we have 
got costs. Possibly, the House has 
known it. I think they migbt have 
forgotten it. I did give an idea. 
Even with the little procurement that 
we are baving, for the stafl' and all 
that We liave got to maintain, the 
Centre spends about Ro. 20 crores 
annually on this unproductive mana-
gerial work subsidy, etc. which really 
burdens our economy to that extent 
becaUSe tbis is not something that 
we produce. It is ultimately the con-
sumer that will have to pay this Rs. 20 
crores. The States must be spend-
ing-I do not know how much-but 
'I am quite sure it would be quite 
considerable. I am merely giving the 
economics of It. I am not sug,esting 
that it is good or bad. But if you 
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really want that procurement should 
be complete and each State putting 
up that type of thing, it will cost 
about Rs. 100 crares in a thoroughly 
useles. unproductive, unremunera-
tive action, which I think, no society 
unless it is under duress can afford. 
Why spend that money if it is possi-
ble to do it otherwise? But, if it is 
necessary, if it has got to be done, 
therefore. the skeleton has been kept. 
But that skeleton also mwt be cost-
ing between the Government of India 
Rnd the States anything from Rs. 30 
crores to 40 crores which is added OR 
to the expenditure on it. I am merely 
saying this because you should know 
that all this cost has got to be paid 
by the ,non-producing consumers. 
There number i$ not more than 20 
or 30 per ccnt of the whole popula-
tion. 

8hri Radhelal V)'IIII: Sir, the han. 
Ministcr has referred to me by nama. 
So, shall I interrupt him and put ..• 

8hr1 8. K. PaUl: You can interrupt 
at the end; otherwise it disturbs the 
flow of thought. 

Therefore, I have really taken a 
very pragmatic view about it. When 
it is necessary it can be done; if it is 
not necessary, it should not be done. 

Shrimati Renu Chakravartty said 
that this is one Of the pain ts on which 
everybodr must say accordin, to the 
pet notions that he holds. If I really 
can understand that it is really a fad, 
I can learn. As I said I have an open 
mind. If I find that it is not necessary 
J will not do so. 

One han. Member, Shri Deb said-
'l did not interrupt him-that this was 
thrust on the Orissa Government. 
May I again and again repeat that it 
is by free volition of the Qrina Gov-
ernment that they entered into that 
arrangement. I have not coerced 
anybody. If I had tha,t power of cO-
ercing, why should I not coerce Shri 
l,""be Lal Vyas and his friends In 

Madhya Pradesh? That itself sho_· 
that I have not coerced anybody. I. 
assure my han. friend, Dr. Katju, the. 
Chief Minister of that State has also, 
got the interest of the millions of 
people at his heart. He is also earn-
est and honest in whatever he teels 
and I am equally earnest and honest 
in whatever 'l feel. There may be-
some differencc. But as I said, never' 
shall I use the power of the Essen tia1 
Commodities Act to join you unless· 
you voluntarily. of your own free will,. 
are prepared to join. My han. triend' 
Pandit Bhargava will not agree with. 
that . .. (lnteM'Uptions.) He wilt 
say: why did you dO that? i want 
the House to be reminded again of" 
tha·t. Where did I get that power of' 
really cordoning? That power la· 
derived from the Essential Commo-
dities Act of 1955 which this House 
paned, In 1957, there was a small 
amendment. What does it say? It 
is worthwhile to remind the Rouse· 
why that power was taken. The 
power was not taken in order that 
every State automatically should go-
and use that power for cordoning. 
whether it is necessary or not. These-
words are the Preamble to that Act 
that we passed in 1955. 

"An Act to provide in the 
interest of the general public for 
the control of production, supply. 
distribution . ..... "0 

It is in the interest of the general' 
public of india that this Act has been. 
passed. Sometimes it becomes neces-
sary that we should employ that: 
power and create a cordon round a 
State. But surely that is not the only 
purpose of the Act. The Act has been 
created so that there may be un-
interrupted, natural and easy move-
ment at toodgrain. and other essen-
tial commodities. Therefore, if I bet 
at any time that it Is not helpinc, 
surely I shall come back to it; it 
remains. The State trading remains. 
The zonal system remains. If it la 
found that it is necessary and It would' 
be in the interest of a State Uld Ibo 
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the interest of India, surely 
the power there can be made 
use of. Ultimately, if you want 
to share the fortunes and misfortunes, 
a time must come when there is some 
kind of a free lIow of these commodi-
ties so that the farmers IVsO could get 
advan tage of It and the consumers 
also could get advantage of 
it. But how do you do it? If at once 
it is done, there will be plenty of 
difficulties because, I am in a marginal 
dellcit and I need 4-5 million tons 
tram outside. In 1966-67, it will be 
a different story, if everything 
succeeds 8S we are pl-anning. Until 
then the natural zones are made. If 
natural zones are made, they should 
be naturally done. If it goes, well 
and good and if it does not succeed, 
we shall come beck. 

So tar as my experience goes, we 
have two natural zones, namely, the 
southern zone which consists of four 
States. Two of them have surpluses. 
Andhra is dellnitely surplus. Tamil 
Nad or Madras is slightly surplus or 
marginally surplus but not dellcit. It 
is a very progressive State so far as 
agriculture is concl!rned and I must 
pay a tribute to that State that it has 
made really the best progress so far 
as the per acre yield in agriculture is 
concerned. It has gone up by 28 per 
cent. I do not want to punish such a 
State making such great efforts in 
order that they should produce more 
per acre. There are two other States 
there. Mysore also--I will not cell it 
a dellcit State. It is a marginal State. 
There also they are making efforts to 
increase production. But Kerala is a 
dellcit State. A neW Government has 
come. It could have been done with 
the old Government also and our dis-
eussions were with the old Govern-
ment when they were there. Rather 
than wasting their energies in other 
things, if they really utilised those 
energies for agricultural development 
in Kerala, there Is so much to be done. 
Therefore, we sat together. We drew 
Plans. Kuttanad is the rice bowl in 
Jterala and Kera1a also coullJ. ,et 
-..ethinl end produetioD eeuJ. 

increase; it is capable of being increa-
sed. Some Rs. 9-10 crores is to t~e 
spellt. It is a good plan to do this 
rather than every year go on buildin&. 
th .... e bunds, etc. which are washed 
away next year, it is much better to 
have something done permanently so· 
that we can retain the moisture in the· 
soil, thereby getting two crops and if 
possible-I am not quite sure-some-
times three crops also. But by no . 
stretch of ima,ination you can expect 
Kerala State to be self-sumcient; it is 
not necessary that it should be self-
sufficient and I have never subscribed. 
to that idea that every State-no· 
matter what happens-should be self-
sufficient in every thin" even in oil 
and coal. But surely ,ature has not 
so designed that every State should be 
self-sufficient in every thin,. There-
fore, among the four States, whatever 
lire the surpluses availJllble from 
Madras and Andhra-Andhra pa,*" 
cularly-should be made available. 
Something about a million tons is the 
deficit of the other States. It is such 
a wonderful, natural and self-suffi-
cient zone. There also, I could tell 
you that it is not by any coercion that 
we have brought this about. When-
ever these Ministers come and discuss 
with me, I ten them: in the larger 
interests of India, bear with me for 
sometime; if you find any difficulty. 
we will come to your rescue. If they 
say that they want two lakhs of tons 
of wheat or rice, we immediately give 
them, if the prices rise or if they show 
any tendency to rise in the cities and 
towns. In other places of course the 
agriculturists produce for themselves 
and there is no difficulty of that kind. 

Therefore. let it not be said that by 
any process of coercion I have done 
it. The other day there were some 
questions and answers and they have 
created a little misunderstandin,. 
Somebody asked whether they 
demanded something and I turned the 
request down. I said that I did not 
tum down any request. They did not 
d..."and and the expression 'demand" 
is not proper. They are also sufficient-
ly 9&triotic and they take an all India· 
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view. They have also a pragmatic 
approach. I have prevailed upon the 
Agriculture Ministers of both Madras 
and Andhra that they should join in 
this experiment although they them-

.selves may suffer a little. By and 
large, when you think of the fortunes 
and misfortunes of the whole terri-
tory, it is proper, it is easy for these 
four States to be together. That is 
natural. The rice of Andhra and 
Madras goes to Kerala. The people of 
Kerala want it-not ncoessarily that 
it is good rice. Maybe, even imported 
rice may be better. But they are used 
to that rice all through their lifetime. 
If these artificial controls are not 
there. this rice goes there. Therefore, 
it is by their free volition and not by 
any coercion that this zone is main-

·tained. 

I requested, similarly, the Orissa 
-and the Bengal Governments. It is 
'not my coercion. They themselves 
met and when I was called to a com-
mon conference, both the Chief Minis-
ters went into another room and kept 
me outside for one hour guessing as 
to what they were discussing inside. 
'Bengal and Orissa are so near-not 
. only in rice but in other things also, 
culture, geography and things like 
that. If they come to some arrange-
'ment why should I not be happy? 
Like a good priest I shall bless it. 
Afterwards they came out and they 
said: 100k here we have come to 

,certain conclusion. They got some-
thing written and said that this should 
"be done. I said it was all right; we 
should do it. They wanted some kind 
of guarantees and securities. It is only 
natum! and we gave them. Then again 
the Orissa Government turned it 
down because the colleagues of my 
hon. friend, Hare Krishna Mehtab, the 

'Chief Minister of that State, found out 
some defects in it and we did not do 
'anything for two or three months. 
Again, they tried among themselves 
and they wrote to us: that they were 
'rcady to do that provided certain 
'Dther things were done. They were 
·done. It is not even a free zone. 
"l'here are many restrictions. Orlssa 

rice does not automatically go to 
Bengal and every trader hill! got to be 
licensed. The Orissa Government hal 
levied a 20 per cent levy before any-
thing goes out. They have kept a 
purchase tax also and that has got to 
be paid and I do not know how many 
lakhs it would come to. I am saying 
these things not to find fault. It is 
natural for Orissa to have taken these 
precautions so that the prices do not 
rise there. I had given them clearly 
to understand that-they also know it 
in a pragmatic way-as a result of 
the joining of these two States, the 
natural thing would be that prices in 
Orissa may rise by about Rs. 2 per 
maund. It is perfectly natural that 
they should rise because, after all that 
price goes to the cultivators there. 
The prices in Bengal would naturally 
fall down to a considerable extent. It 
does not mean tllat any harm is done 
to anybody. 

Some suggestions have been made 
here. I accept the suggestion of my 
hon. friend, Shrimati Renu Chakra-
vartty. She made a very useful sug-
gestion and I have been suggesting 
that remedy all this time that I have 
been there. We must establish con-
sumer co-operative societies, co-
operative societies for sale of rice and 
co-operative societies for buying rice 
in every State. Now, we waste so 
much time in bringing in the poor 
trader everywhere; we say he makes 
a lakh of rupees or so many lakhs of 
rupees and the trader gains this thing 
or that thing. But the trader gains 
because we fail in our difficulties. It 
is not the Government alone. We 
shall live or die really by the process 
of co-operation. Agriculture ultimate-
ly will depend upon the success of co-
operative movement in this country 
Therefore, we should make a begin-
ning in such a vital thing as foad-
grains. 

Shrl Mahanty (Dhenkanal): Sir, 
may I interrupt the hon. Minister .. , 

Shrl S. K. PatU: He can ask me 
later on. Sir, I am not blaming any-
body, I am only appealing to them. I 
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once again appeal to you: have these 
co-operative societies. I have told Dr. 
B. C. Roy .. nd Hare Krushna Mehtab 
'whenever I have met them-I have 
told them that they can run it without 
a trader in between. Even with al1 the 
:guarantees, securities, levies, purchase 
'tax and so on, it will be much better 
if this is done through co-operative 
:societies on either side. Some co-
operative societies may not be perfect 
tod'ay, but they will be perfect. What 
is perfect as soon as it is 
made? There are lots of complaints 
.and charges against co-operative 
societies, but al1 of them put together 
will not amount to the damage which 
the private traders sometimes do. 
Therefore, our ultimate remedy lies 
in co-operative societies. If we fail 
in co-operative societies, it is .. failure 
of democracy. Therefore, co-opera-
tive society is the only answer and the 
most effective an!wer. As I said, 
there must be co-operative societies 
on either side. It must be our con-
'stant endeavour to see that there are 
co-operative societies of consumers 
and there co-operative societies of 
producers. Let them be service co-
operatives where they do multi-pur-
pose work, not buying and seJling. If 
·that is done most of' the difficulty will 
'be .. Ileviated. 

Therefore, Sir, so far as the zonal 
arrangement is concerned we stand by 
'it as it is today. Today Delhi has 
been joined to Punjab. But is it a 
sort of self-sustaining zone? It is not. 
Perhaps 20,000 tons of wheat is being 
given 10 Delhi every month. Insplte 
'Of the zone we do not get aU that we 
require from Punjab. Therefore, we 
ere not expecting anything impossible, 
but the lines on which we are procee-
ding are meant to create confidence in 
the minds of the people. 

I can ten you one thing-you may 
believe in it or not but I beIleve in 
it-that by these l~rger zones etc. 
confidence is created in the country 
that there is no shortsge. The moment 
yOU go in for procurement, monopoly 
'procurement and things of that sort, 

you must come to the legitimate end 
of it, rationing also has to come, 
otherwise you cannot complete the 
procedure. That way the confidence 
in the minds of the people is shaken. 
In the way that we are proceeding, 
confidence comes back. I am sure the 
position will be in our hands. It i. 
not impossible at all. I see that 
n'ature has also been kind to us. U 
these things continue for another year 
or two, I have every confidence and 
hope that the food situation will be 
completely under our control. There 
should be no hesitation at all on the 
part of hon. Members. Hon. Members 
should also keep an open mind. I am 
not wedded to one thing, one ideology. 
I do not say that ''thIs must be done." 
Even if I were a Member belonging 
to a surplus State I would have said 
that it is the duty of a surplus State 
to see that it helps the deficit State 
more than it helps itself. I am nlll 
saying anything impossible. 

Therefore, so far as the zonal sys-
tem is concerned, it will stand as it 
is today. It has been my const'anl 
endeavour to persuade M"dhya Pra-. 
desh-Dr. Katju. There also opinion 
is very sharply divided. I get 
hundreds of letters and telegrams 
from Chattisgarh saying that they do 
not get the price that they want and 
that is why they ask for more price. 
My hon. friend, Shri P. R. Patel, made 
a strong plea for an increase in price. 
Sometimes it may be necessary to 
have an increase in price, say, by a 
rupee. But I may say that it is a 
vicious circle. If you increase the 
price, what does that moon? I have 
worked out the mathematics of this 
increase. If you increase the price by 
one rupee on a11 the foodgrains, It 
makes a difference of Rs. 40 crores 
annually on the country's economy 
It is not a small thing. I am not sug-
gesting that. If for Madhya Pmdesh 
that increase is given, everybody will 
have to bp. given that ri ••• .,-l that 
rise will have to bp. gjv"" in rec:,.,ect 
of rice, wheat, millet and evpn eash 
crops. Ours is a very integrll'tecl 
structure of agriculture. After having 
done a11 this, after having made this 
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colossal difference, do you mean to 
say that they would be satisfied? 
Immediately there will be demand for 
increase by another rupee. That way 
you will never come to an end. 

There is an argument, unless the 
farmer gets more, the motive to 
increase agri,ultural production, how 
is he going to increase agricultural 
production? Therefore, I cannot sit 
down after merely denying the 
increase of one or two rupees, I must 
show the way how they can within 
that price or even a lesser price 
individually earn more. Unless I show 
that motive, that motive of profit to 
the farmers, our agricultural produc-
tion is not going to increase. 

I may also say one thing. Whatever 
my Mini8'lry may do, whatever the 
Planning Commission or anybody else 
might do, even if you have big, big 
Plans of Rs. 10,000 crores and bring 
all kinds of implements and other 
things, in the last analysis it is the 
tanner who will increase the produc-
tion in this country and not all the 
. above factors put together. All those 
factors shall ultimately conduce to 
activate the farmer, make him more 
active, make him understand that it 
is in his own interest to produce more 
results. That is why at the Indian 
National Congress at Bangalore a 
departure was made from the usual 
resolution on the subject and a sen-
tence was added that the fanner must 
be made to feel that more agricultural 
production is in his own interest. That 
interest has got to be added on to him. 
When he realises that interest he will 
do it. Without that our agricultural 
production will not go up by a 
miracle. It cannot go up because the 
Minister has made a speech in Parlia-
ment or anything of that description. 
I must see that by intensive cultiva-
tion, the amenitieS" that we wlll give 
'tim, the facilities of irrigation that we 
nrovide, the better seeds and fertiliser 
that we provide, the modem technique 
in agriculture that we give, he 
steadily increases hi. production per 
acre. When he gets more foodgrams 
trona his field you will lind that he 

would not light for price; he would be 
;atisfted with one price. In America 
:he prices of other commodities rise 
IOmetimes by 100 per cent and even 
100 per cent, but the price of wheat-
they do not eat much rice-millet etc., 
does not rise .. Why? Because they 
produce enormously by mechanical 
agriculture, by spending money, by 
having insecticides, by using fertilisers 
at the cost of billions and billions of 
dollars. Ultimately when they pro-
duce so much, there is no need for 
increase in price. We must reach that 
situation. I am hopeful of reaching 
it. Our production per Bcre just now 
is somewhere about 800 Ibs. or even 
less. If it becomes 1200, 1400 or 1500' 
Ibs in some countries it is 2000 Ibs. to· 
5000 Ibs. even if we do not go to that 
extent and we attain half or three-
quarters of that-in the same acre, 
then with five acres a fanner will get,. 
after having paid for fertilisers, im-
proved seeds, mechanical ferming and 
other things, a little more than what 
he was getting before. If he gets that, 
then that motive for more production, 
that self-interest has been given to 
him. That is exactly my ·method. If 
we try the other method of gi ving 
more price, as I said, it becomes a 
vicious circle and they will go on' 
demanding for more and more· 
increase. There is no re ~  but to 
get this increased production per acre. 
In that way fanner will have the· 
motive, and that is what I am propos-
iDg to do. 

Therefore, Sir, the zonal arrange-· 
ment shall stay, and I seek the c0-
operation of my hon. friend, and' 
others. Possibly the price will rise· 
up to Rs. 2. I do not take it to be a 
rise. If it goes up beyond that, I am 
prepared to stand by and give them 
any amount of wheat or rice that they 
require in order that they can open 
grain shops etc. so long as it is neces-
sary. If you ask: "Why should we 
open ration shops, we are not used to-
it", this is a sort of two classes exis-
ting. Because you happen to be in a 
BlI1'Plus State you think it is ciemo1'8-
lisinr for you to go to a ration shop, 
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but you do not mind millions of peo-
ple in deficit States going to ration 
shops etc. 

, 
Shri RadIlelal Vyu: Ration shops 

.get only 30 maunds a day. 

Shri S. 1[. PaW: Let us share the 
'stock. I am suggesting the line which 
.every State Government must take; 
·otherwise, If we have a floor price as 
the ceiling price, when prices go 
'below the floor price it is our duty to 
110 and rescue the farmer and buy. 
He must know it well in advance of 
harvest· that he is going to get so 
'much so thet he prepares for that. 
'That is exactly what is sought to be 
·done and will be done. 

Many figures were quoted here, I 
<10 not want to go into them. Shrimati 
Renu Chakravartty and Shri Deb 
'wanted to point out, somehow or 
other. th'at this zonal arrangement, 
'this eastern zone that has come is bad 
(Interruption). If Orissa says that, I 

'can understand. If they have to pay 
'even Rs. 2 I have really to take care 
of Orissa, because it is nat the major 
partner. it is the minor partner in 
this. As I said, it is not 8 natural 
zone. Bombay and Madhya Pradesh 
will be a perfectly natural zone 
because the surplus of Madhya Pra-
<lesh is even more than what Bombay 
needs and 8S I said it is a perfectly 
n.tural zone. The Southern Zone is a 
natural zone. But Orissa and Bengal 
i. nat a natural zone. I do not know 
how much I will have to give to 
'Bengal-may be 6 lakbs or 7 lakbs--
but surely I have got all sympathy 
'with Bengal. They are really good 
-people. clever people, energetic people 
and when they want to do a thing 
·they will do it. They have made 
sacrifices for the country and when 
the time comes-this i. another test 
to have to make some sacrifices for 
the rest of the country4hey should 
be the first as they were the first in 
·our political agitation in order to re-
deem the country end free the coun-
try from foreign yoke. 

I am saying this not tor kindling 
any patriotic fervour in them. They 
have enough of that, but they must 
realise that sometimes the crop is bad. 
The crop is bad indeed. They think 
that something h. not been done for 
them. Farraka barrage has not been 
built. If it had been built, then the 
people would have been protected 
against the floods of the Ganges and 
so on. These things are there. I can 
quite understand Shrimati Renuka 
Ray when she referred to them and I 
agree with her. But what I am say-
ing is, all these things will be done 
but it will take a little more time. 
But it will be done. B:tt until then, 
let us put our lots together-the g004 
lot with the bad lot. Let us not find 
fault. Let us not pick holes. Let UP 
not always talk about the middleman 
being there. The middlemen will ~ 
simply wiped away the moment you 
start tht> co-operative movement. I 
accept the suggestion made by one of 
my hon. friends. That is the best 
solution to this problem. The sooner 
it is done the better it is for every-
body concerned. 

Now, I tum to sugar. There were 
many prophet.. in thls <:cuntry-here 
and elsewhere--who were telling me 
six months back that sugar production 
would never increase. They said this 

"will happen and that will happen and 
there were threats of strike and so on. 
But the wise decision that both the 
Government and this House took was 
to increase the price of eane from 
Rs. 1-7-0 to RI. 1-10-0 and thus give 
the incentive to the growers. The 
price linking formula wes formulated 
so that all the profits should not go 
into the pockets of the millowners. 
These measures have resulted, If I 
may say so. in something that is vel'7 
excellent indeed I am in position to 
announce today that because of the 
incentives that were given both to the 
workers and the millowners we have 
today 300,000 tons of sugar more then 
last year. This i. something that il 
much more than I expected. It ia 
good. It may be that my hon. friend 
would say that It was on account 01 
natural reasons, and that by naturel 
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reasons it would have happened. But, 
if God helps me, should I deny His 
help? So, I want God's help and 
everybody's help. God has helped; 
the men have helped; the workers 
have helped and even the millowner 
has helped, and by helping they got 
the money also. 

I quietly asked every millowner 
when he met me, ''Tell me in my 
cars,-not for the income-tax depart-
ment-how much more money you 
are going to get by this?" He quitely 
said, believing that the Minister will 
not betray any secrets, "I shall get 
about Rs. 3 lakhs". If every mill-
owner like that gets Rs. 2 lakhs or 
Rs. 3 lakhs-of course, one might say 
that those lakhs will have to go to the 
income-bax, super-tax and all that, 
and I am not afraid of those lakhs-
those lakhs represent the quantum of 
sugar that has been produced. There-
fore, let not this House teH me that 
we should go for help frem foreign 
countries, to bring sugar, because 
sugar does not come under the PL 480 
programme or u:lything of that des-
cription. Tha::!, Ood it docs not come 
like that. S~, we h we achieved an 
increase in production in ~ g r and 
are self-sufficient. I am glad that the 
people of this country, howsoever 
sweet they want to be, are changing 
their habits! 10 years back, just ten. 
laks tons of sugar were enough for us. 
Today, we have g!lne up to 21 lakhs. 
Of course, I have taken into consI-
deration the increase in population. 
Do you mean to say that r do not 
know that the population increases? 
The population does increase and 
everyone of us has a little part in that 
increase. But what I am saying is, 
apart from the population increase, 
the increase in population accounts 
for 75,000 tons of sugar every year, 
in addition, though not the whole 
quantity that is produced. Our peo-
ple's desire is not to go in generally 
for gur or khandsari but crystal sugar, 
nice chocolates and peppermints and 
other things. Why is It that the 
Bengali is so sweet, more than the 
people in Saurashtra? Should I pre-
YeIlt the Bengalis from eating 

Tasallollas? I like them. Why should 
they not like it? I also like Tasa-
110110; so also the Saurashtra people. 
They want sweets in everything now. 
Even in the dhal or the taTkari that 
they make-

An Hon. Member: AchaT also. 

Shrl S. K. Patll: Yes, in achaT also, 
they will put a little IIUT. Can r 
change their habits? Are they bad 
habits? How sweet and nice those' 
people are? I want everybody to be-
so sweet and nice, without adding to 
the consumption of sugar! In the· 
matter of khandsari, the production 
was 12 per cent instead of 10 per cent, 
and further, they take to other· 
material, inferior material, like gur-
and a)) that. It is happening today .. 
The demand today is not for khand-
sari or gur. The demand today is for 
more and more crystal sugar. There-
fore, we have to take that into 
acoount. I am not producing anything 
ftom Heaven. Nothing really is pro-
ducd from Howell except rain and. 
sometime. hail.torm. also. What I 
want is that this diversion to. khand-
sari and g.J" shoul<l stop, so that we· 
~n get tho, requi.itc quantity of sugar-
a! the price3 that we want. So, so far' 
as the production of sugar is can· 
cerned, I think we shaH be out of the 
woods. 

Many times news appears in the' 
papers to the effect that the people are 
saying that we are hav'ng controls and· 
that the controls should be taken away. 
We have control only on the ex-factory 
price in Uttar Pradesh, Punjab and 
North Bihar. The point is whether a' 
situation will arise to take it away or 
not. I do not know that. Control" 
are bad. You know what the ~ 

controls are. They make our lives' 
artificial. When there is: 
contrOl, it is followed by ration cards. 
When the ration card is given, it 
becomes a charter. Nowadays, every' 
little bit of paper becomes a charter. 
When the workers demand something,. 
it becomes a charter of demands! If' 
the cane· grower wants something, it 
becomes a charter! So, the ration-
card is also a charter. When that sort 
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of charter is given, million of pepple 
who never ate sugar before, start 
eating sugar; and then there are wise 
people who make use of the ration 
cards in their own way! That is how 
the sugar goes into the black market. 
Because of spurious things-not in the 
sense that people take Bugar but pre-
suming and appearing to do so-the 
sugar is taken by somebody else and 
that is why the black market is there. 
But so far as the sugar position is 
concerned, I am very happy indeed 
that we have turned the corner and 
1 hope that We shall permanently turn 
the corner and that a time will come 
when we shall also be in a position to 
withdraw this control. I would not 
like to keep this control a day longer 
than necessary, because that lead. 
aga;n to conditions which I do not 
want to be created in -this country. 

Shri Braj RaJ Singh: What is the 
price prevailing now? 

Shrl S_ K_ Patll: Refence was made 
to price stabilisation and price fixa_ 
tion. Shri Radhelal Vyas wanted two 
. hc.urs to cons;der the question of price 
stabilisation and price fixation. Of 
course, he meant that will come as a 
tail but not as the main thing. But 
ultim·ately I find that !Ioi. must lead 
has been given to me in the matter 
of price stabilisation. 1 do not blame 
anybody_ I can quite understand it. 
The National Development Council, 
the Planning Commission, the Cabi-
net,--<!verybody wants that the prices 
should be stabilised. Who does !lot 
want that the prices should be 
stable? It is as clear as daylight, 
water or air. The question is, how 
to bring it about_ There are no 
two opinions on the question. The 
prices have got to be stabilised. 
E\oerybody knows that in a developing 
economy, you have got to do that, in 
plan after plan, with Rs_ 10,000 crores 
~  so on. How very imperative it 
IS? E\oen if it is fiVe per cent or te" 
per cent, it means perhaps that a 
thousand crores of rupees are thrown 
away. Therefore, the prices have got 
to be stabilised_ But what is the 
method of stabIising it! Do you mean 

to say that if you appoint a com-
mittee, prices will lie stabilised? Along 
with the question of stabilisation, 
there must also be some kind of 
economic Or remunerative price for the 
farmer. There must be some ki:td of 
a formula in which both these things 
are adjusted and sometimes even with 
a sub.idy to the farmer which has to 
be given. I would assure thii) Hou!le 
that among all the industrially and 
agriculturally progressive countries, 
there is hardly any eountry that does 
not give crores and erore. of rup"es 
as subsidy annually to the farmer. It 
has got to be given because th"reby. 
We create a kind of source by which 
you can perhaps get double or treble 
of the re'urn. All these things have 
got to be considered in a most careful 
manner. Therefore, the Chief Mini,-
ters and the Planning Commission arc 
meeting. Shri p. R. Patel pointed 0# 
that the Planning Commission was 
someth:ng like a pandit. He also said 
that the N.D.C. was a pandit. Of 
course, one might also say 
that the members of ·the Cabinet are 
also pondi!.. It is true that some 
suggestions were really SO good and 
We shall be ready to accept good sug-
gestions made by hon. Members. But 
there is no USe cursing anybody and 
doubting how this can be achieved and 
all that. Some solutions have got to 
be found. A price l<tabilisation com-
mittee was suggested by the Food-
grains Inquiry Committee which was 
presided over by my hon. friend Shri 
Asoka Mehta. But that was a diffe-
rent type of committee, an official 
committee and that will only stabilise 
the prices so far as the ptanning is 
concerned, and of course, stabilisation 
is necessary. It you, however, stabi-
lise or hold the price-which we are 
not holding today-what will be the· 
position? Today, while the price in 
Chattisgarh is Rs. 13, the price in 
Bombay is Rs. 21. That is not holding 
the price. It is not holding the price_ 
line. The price-line has become so-
crooked and we do not know where 
we hold and what· we hold. There. 
fore, it is necessary that the line· 
should be straightened, and· the price-
line has lot to be held. If you hold· 
it artillcially in an· unrealistic' 
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manner, what will be the result? It 
would mean, burin, the surplus States 
· where the foocigrains are there and 
they can look after themselves, the 
responsibility of the Central e~n

ment will be, in order to keep that ~ll1e 
so unrealistically brought about, wlth-
· out considering if it is unrealistic-I am 
not suggesting that they will say so-
we will have to maintain it by import-
ing at least 5 to 10 million tons of 

~ wheat and rice from outside. Is it not 
the most unrealistic and injudicious 

~ way of approaching the problem? 

The price-line must be held  really 
in a normal way, in which the coun-
~tr  does not suffer. Let me illustrate 
it. Suppose you hold the price-line 
and the ceiling price of wheat, rice and 
everything-not only agricultural and 
· cash crops, but other commodities 
also-is fixed. Then we will have to 
spend crores and crores of r ~e  to 
bring things from outside in order to 
hold that price_line. Then, what have 
we held? We have not held anything. 
So, in a realistic and practical way, 
the price-line has got to be held. If 
you tell the farmer that he must sell 
hi3 wheat or rice at a particular price, 
irre.pective of the fact that we have 
not worked out the economics of his 
produce, whether it is remunerative, 
what is the cost of production, etc. 
In a rough way-whatever claims he 
may make-what will happen? There 
should be some consideration, because 
after all, the crux of the agricultural 
problem is always the farmer. In the 
last analysis, he is the man on whom 
· everything will depend. Therefore, 
you can'lot rob that man and say 
that he shall not get what is due to 
· him, becaUSe the price-line has got to 
be held. Therefore, the price-line 
must ftrst protect the farmer. That is 
· one responsibility. At the same time, 
We must also hold the other thing. 
That can be done. Morts could be 
made by introducing co-operative 
societies and spending a little more 
'money if necessary. 

Therefore, this kind of an undulatbg 
'line which serves really no purpose 
IIlnd which l'I!IIults In dlsutrous eanse-

quences has got to be eliminated ~ 
favour of some straightline, whIch 18 
logically and realistically drawn. That 
is exactly what has to be done. 

This price fixation was my sugges-
tion. 1 was telling the HOUSe the other 
day-I am still of that opinio!1-that 
some kind of board or committee, 
whatever you may call it, should be 
there which really not only fixes the 
prices, but also advises the e~

ment on the economic or remuneratIve 
prices of all farm products ~ well. ~ 
the pattern of agriculture, msectlel-
des, fertilisers and everything. The 
balance between cash crops and the 
food crops should be maintained. Th_ 
ought not to be any imbalance in it, 
because otherwise, there will be large_ 
scale diversion of land from food 
crops to cash crops or from cash cropa 
to food crops whatever the conditions 
may be. 

Why should I, as a Minister, sit 
here all along really ignoring totally 
the interests of the farmer and hold-
ing the price_line? Have han. :'4em-
bers of this House any concepbon-I 
am merely asking them, because 1 
have not got it-as to how much this 
Ministry has to do and to what extent 
it is responsible in regulating and de .. 
terminlng the prices and the pattern of 
agricultural crops? It will interest 
the HOUSe to know that the crops that 
come to the market and for which 
we have got to fix some price are of 
the value of Rs. 2,100 crores. It is 
not a small thing; it is a gigantic task. 
If you ask me, I am incapable of 
sharing that responsibility unaided by 
the expert opinio!1 of people who mean 
well by this country. If you ask me 
how I artived at that ftgure, it is 
worthwhile knowing. My Ministry 
deals in a year with oilseeds worth 
Rs. 448 crores, sugarcane Rs. 278 
erores, tobacco Rs. 62 croreS, cotton 
Rs. 187 crores, jute Rs. 63 crores and 
the marketable surplus of wheat, rice, 
jowar, millets, ctc.-I am not talking 
of the wheat and rice which the 
farmer keeps in his place but only the 
marketable surplus-worth soml'Where 
about Rs. 1,100 crores. If you total 
it up you will find that more than 
RB. 2,100 crores is the cost of the 
crop regardln, the price of which I 
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bave ,ot to adjudicate. 1 mlllt IBY: 
Ihis shall be the price tor this, that 
shall be the price for that, this will 
happen or that will happen. how 
much la.'1d out of 330 million Or 350 
million acres has to ,0 in proportion 
to all those cash crops and other 
crops. I have not included in It some 
of the other crops like coconul8 80 
many thines. To do this, I have not 
,.:>I he capacity, simply I haVe not 
got it, for, I do not want to compli-
cate this subject. What I am saying 
is this. Is it possible ever for the 
Ministry, however competent it may 
·be, or a Minister, whe'her competent 
or otherwise, to make himself respon-
Bible for dispensing with these com-
modities worth Rs. 2,100 crores annual-
ly and give some prices which arc 
sometimes good and sometimes bad? 
You will naturally ask how it worked 
well so far? Because, the farmer was 
inarticulate 10 far and he never com-
plained. Now he is coming into his 
own. 

Shri P. R. Pa tel said that the nuis_ 
ance value hal got to be increased so 
tha t We do something for the workers 
in the la.'1d. Sometimes it apears as 
though nothing is done un til one makes 
himself a nuisance. For God's sake, 
do not create that eondltion. What I 
am sayin, it that this mute man, this 
holpless man, the farmer, must be 
given the honour and dignity to which 
he is entitled. 'nils country is made 
of, '10 per cent of this coun+ry i. made 
~ farmers and by denying him the 
r'.ghts of his produce or by denying 
blm even the place of position to 
which he is entitled we shall not ever 
~ ee  not only In the agricultural 
Droduct;on but in any branch of deve-
lopment that we IIR going to take up. 

!herefore, my humble ~ e t is 
th,s, and I want you to believe me 
"~en I say that I still want that com-
""ttee tor some kind of a board tor 
the farmers. It may be .... 

b IIhrl Bra.! Raj SIDch: Has someU!.lq 
1ppened In between' 

S~r  8. K. PaW: It may be of an 
adVISOry type or It lIlay haVe two 
434(AI) L.S._7. 

~rt3, I do IIOt mow. Blat then I 
haVe ,ot the P1annin, COIIIIDissiOll, 1 
111 ve lOt the Cabinet, 1 have ,ot dalI 
House, everybody. For my part, 1 
want to run falter. But are we pre-
pared to ,0 that fast? 
Slut BraJ Ra.J Slqh: We are. 

Slut S. K. Patll: Then you must 
make everybody run, and if they do 
not you must carry them on fOur 
moulders. We mUit do it jointly in a 
ro-operative way so that there is no 
mb.ake and there is I¥) di1ftculty about 
it. All that ha. got to be done. 

I do not want to ti~i te the de-
c;sions of the Chief Ministers' Com-
mittee but surely all Chief Ministera, 
responsible fOIl' the adminis ration of 
their respective States, knowing the 
goodwill of the millions of e ~ 

under their control, would come to 
,ome kind of a realistic plan by which 
the prices would be stabilised. 'nIey 
would surely allow me to have IDY 
say on behalf of the farmers, because 
if I do not represent the farmers who 
is going to help thOSe farmers in that 
committ.ee? 'nIerefore, I can and I 
give that assurance to this Housp that 
so far as the interells of the farmers 
are concerned, they will not suffer at 
the hlUlds either of me or my )\(inis-
try and we shall represent their cue. 
because I know and my Ministry 
knows that unless the farmers are 
BC'ivitised surely everything i. lost. 
'nlerefore, this sort of farm stabilisa-
tion or stabililBtiOll of prices aa well 
as another committee for ftxation of 
prices go along with it. It is !lot 
Hxing the prices of agricultural com-
modities. It is an advisory committee 
looking after the economic price, the 
pattern til It and other things in which 
everything comes. 'nIere the COlI).. 
munity Development Depar'ment 
come In, because they arc my one 
nostril. and without two nostrils I can_ 
not breathe. If J cannot breathe I cm-
not keep very good health. All that 
would be done. Not that there Is any 
dilftcul'y In setting It up. 

Shrl BraJ .... Slqh: What com_III 
the way? It is all confualon. 
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Shri S. K. PaUl: I do not know why 
my' ho.,. friend is so very restive. I 
wpuld 110t have interrupted him if he 
had been making a speech. Indeed, it 
is not very proper. If there is any-
thing that he wants, I will give I)im 
the informa:ion. If he interrupts, ihat 
takes away my time. I have to look 
at the clock as I do not want to 
impinge on time which is not allotted 
to me. 

Coming to agricultural production I 
it..,ow that agricultural production 
contribute. half of India's national 
income, this income of nearly Rs. 2,100 
crores from commodities which they 
.ell. If you take the entire income, 
including what the fanner keeps with 
him, it is somewhere about Rs. 5,500 
crores annually. Therefore, you can 
lee what a tremendous portion of our 
na!ionallncome comes from the earth, 
mother earth, and the man who bring; 
it, who husbands it is really the 
farmer. What he is husbanding, there-
fore, is the crux of the national pro-
blem that we have to deal with ir. 
that sector. 

tberefore agriculture was given th., 
place of pride in the First Five Year 
Plan. There was a little slackness in 
the Second Plan and we have 3uffered. 
But let us not go into that. In the 
Third Plan I must do or you must do, 
everybody in this House must do hi. 
utmost to see that agricultural pro-
duction does not suffer. If that base 
sul!ers the whole pyramid will topple 
down. No planning has the romotest 
ch.nce of succeeding unless it is based 
on agricultural prosperity. 

18 hrs. 

I would even add that all the indus-
trially advanced countries, whe'her it 
is. the United States or the United 
Kingdom or Germany or France, look 
anywhere, they all base this pros-
~rt  of industry on the una.s:tilable 
basis of agricultural prosperity, Go 
tn those countries and you will ftnd 
tha' the bue of their pyramid is 
Bn'cultural prosperity. Even in a 
country like the United Kingdom 
wblch Is not self-sufllclent in agricul-

tllre their .... leld per acre is as great 
as· in Canada, the United State:';, the 
U.S.S.R, or any other country. 

Therefore this has got to be done. 
It is our duty to do so. We are vigi-
lant in making our agricultural pro-
gramme during the Third Plan, The 
rate of increase in agricultural pro_ 
duction during the lIrst three years o! 
the Second Plan has averaged about 
4 per cent per annum as against 2' 8 
in the First Plan. Now we want to 
raise this to about 8 per cent. That is 
my desire so that when we have got 
something more that target of 101) 
million tons at the end of 1866 tba ~ 
I am wanting to reach by the end of 
the Third Five Year Plan could be> very 
eaaUy reached. 

That would make our economy .eU-
.ustaining and self-generating. 

The question was raised here as to 
how much money has been given t& 
agriculture during the Third FiVe Year 
Plan, I do not want to go in to any 
controversy becaUSe it has not come 
today. These are all tentative lIgure< 
that you read in the papers and you 
mu!t understand that it Is not that 
somebody i. really dispensing with 
this business and they are doing in-
ju ,tice to agriculture. I do not believ .. 
in that. After all the Planning Com-
mission has got limited resources. 
Wi hin those limited resources of 
Rs. 9,950 crores to be> very accurate 
they haVe got to distribute. Every-
body and every Minister, if you ask 
them. will say that their work is so 
very impor'ant that unless that is 
dOlle the whole of India's pr'")gress 
would not be there. They are right. 
There is something in that. The hon. 
Minister of Shipping may say, "How 
are you going to bring all this grain 
etc. unle.. .hipping increases, com_ 
munications increase, electricity in. 
crease. and wh'at not?" Therefore the 
Planning Commission or the National 
Development Council have a,"o to take 
a pragmatic and realistic view about 
it and so distribute the availahle rp-
source, th"t all those departments tj'at 
re.Uv require development "" not 
suffer. 
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That is exactly what is sought to 
be done. I may not be happy. But 
where should I bring the money trom? 
Thank God ·that some money comes 
by way of loan. and· even our common 
people do not mind being t3Xed. I 
suppo;e most of us do not mind 
because most of us do not pay much 
tax. TIlerefore all that i. being done. 
But in spite of that you do not really 
collect all those resources that are 
necessary, that Is, RI. 9,950 crores. It 
has got to be done. TIlerefort I am 
not sorry about the allotment. 

TIle allotment is of the o-der of 
sam"" here about RI. 1,895 crores In all 
the different branches. I am Just tel-
ling you this so that you may Know. 
So far this II the allotment but some_ 
times it is capable of being in ~e e  

So also it is capable of being decreas-
ed becaUSe if there are nO resources 
where would yOU get it from. No 
doubt from RI. 1,092 crores fOI agn-
culture---agriculture means our Mmls-
try of Food and Agriculture-Ihis nas 
been reduced to RI. 600 crores. But 
my si!lter department, the COlJ'tnunity 
Development Department, which. is also 
80 per cent agriculture and I am 
quite sure when it comes to that they 
wil! become 100 per cent 9gric:.J:ture, 
alro gets RI. 400 crores. ThfY do 
identical work. Most of the things 
are common, namely, minor irr!lIation 
and so on. (An Hon. Member: Dupli-
cation). I would come to that. TIlat 
comes to Rs. 1,000 crores. My hon. 
friend, the Mininer of IrrigatiOll and 
Power has got Rs. 650 crores for 
major and medium i .... iga· ion projects, 
let power apart. Power h .. got 
Ro. 900 crores which is very different 
because it loeB also into comlnerce 
and other th 'ngs. TIlen we hLvc got 
the fertilisers. TIley lire shown in the 
Commerce and Industry Mini.try. We 
are !ltre .. ing that we should hOVe a 
capacity of one million 'ons of pure 
nitrogen. That means five times more. 
Only eight lakh tons of it which is 
kept in the public sector is costing 
us Ro. 195 crores. On an average for 
one lakh tons ~ pure nitrogen it costs 
someWhere about Rs. 25 c-ores rough-
ly. It would have been Rs. 200 crores, 
but it is o"ly Rs. 195 crores. Besides, 

provision fOr the, productlon 01 two 
iakh tons of nitrogen has been made 
for the private sector. If Jlabody 

~  forward, we ohall have to do 
it. That will cost another Rs. IiO 
crare.;. All that put together is a 
very grand total of Ri. 1,8115 crores 
which will be available for p .• rpoRI 
which arc agricultural. 

But there are some things" hlch are 
really neglected, and I am tr J' ing lilY 
best that allocations for them .hould 
be re..tored. For minor irrigatiun both 
the Ministry of Food and Agriculture 
and the Ministry of Communi y Deve-
lopment have allo<;atians, but I do not 
have the break up. I h1'd asked tor 
Ri. 254 crores, and I am getting only 
RI. 200 crores, but if there is a phYSI-
cal possibility of getting anyth'ng 
more, surely it will be farthcomin;. 
One need not be afraid about it. "* 
Soil conservation, according to me, 
is of very vital importance. Agrlcul-
lure would not develop without soil 
conservation. There hu been a large 
cut there from Rs. 115 crores that we 
have asked to Rs. 50 crores. S'milar-
Iy, mixed farming, to which reference 
,','as made by hon. Members, is very 
necessary. I have said it again an4 
"gain that I am complete in favour 
of mixed farming, because we must 
diversify our diet also. It is no use 
eating riCe alone, because ~h t creates 
pot bellies which are not very good to 
look at. an d ~ "  not conducive to 
., ,·,lth. Therefore, one of the rem ... 
dies, apart from milk, eggs and 10 Oft, 
is mixed farming, and my hon. friend 
Seth Govind Das will always welcome 
mixed farming and prefer It to 
poultry, fish and things of that des. 
cr'ption. From a provision of Rs. 20 
crores tha t we had made for mixed 
farming, it has been brought to a big 
zero, there is nothing. TIlerefore, I 
shall try my best to get some'hing for 
it, because at least something must 1>1' 
done. 

Storage Is also very essential and 
storage spaCe must be built veri 
quickly because we are having thl. 
hrge stock. Provision fo.r It has beri 
reduced from 1t8. 82 et'Ores to Rs. 26 
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~r~e  That also iI most important, 
it IS very essential and j.t hu lOt to 
be done. 

The provision for the paekale pro-
gramme haa been l'tIduced from RI 92 
crOTes to RI. 10 erora. It was 'de-
sIgned fOr 25 districts. Even if you 
IMe ~ne district from each State, 
you. will have 14 districts, and for 
tha, we shall require 10m_here about 
88: ~ crores. This must also get top 
pnorlty because it I, very essential 
and shows immediately results. 

I shall try my llest to get thesc' 
" ~ ti n  revised and I am sure 1 
will get every help from the Planning 
Commission because they are even 
more n ~  than me, because, while 
I am carmg only tor food and agri-
cuI ure, they have to care for every-
thing in the country; the success al 
the Plan rests on unassailable founda-
tions, and the tOI1.."ldation is agricul-
ture and the larIe17 depends on what 
we demonstrate in this package pro-
gramme. 

This brings mt· !., the progress we 
bave achieved in agricultural produc-
tion. I have IBid this year the poli-
tlon is not bad. The production may 
not b" ,'-' good .s last year, but we 
need not be falle prophets and say 
that it is . going to be very bad. Some-
times We make very courageous state-
ments here. Remember those state-
ments are based on the figures that 
are luppUed to us by the States. The 
FOod Minister of Bengal, who is a 
nry good friend of mine and is a nice 
man, was kind enough to suggest 
that, although there were devasta-
tions in certain parts of Bengal by 
~ , there were bumper crops in 
lither parts of Bengal, and at the 
I!nd possibly the plus and the minus 
.ould equalise and there would be 
no difllculty at all. Now I learn that 
. there is a deficit of at least six lakh 
~  I can quite understand that 
. fle cannot produce it. Perhaps his 

~ent at that time was based on 
~ rt  which were DOt complete but 
atter complete reports have been re-

ceived, he hu IBid that the de1lcit 
would be six lakh tons. Therefore, 
you can see that this has got to be 
made up. Today it might he the mill-
fortune of one State, tomorrow it 
miPt be that of another, but we are 
living in one India, having that emo-
tiona) integration &mongst us, have 
~ t to ~ that the difllculty of Bengal 
l8 the difllculty of India, and we mlMt 
go to the rescue Of BeD8al and give 
them everything they want. Surely, 
my hon. friends from Orissa will also 
see that Bengal is their nearest neigh-
bour, and only yesterday they were 
one State. Simply because they have 
got a little more land and a 1ittle less 
population, and they produce more, 
they shOUld not act to the disadvan-
tage of their neighbour. I would tell 
my hon. friend Shri Radhelal Vyao 
also that Madhya Pradesh is surplus 
not becaUSe the per-acre yield i8 the 
highest there, it is almost the least 
there. I think Bihar and Madhya 
Pradesh compete' for the last place--I 
do not know. In spite of that they 
have got surplus. They have got the 
surplus because they have got an area 
of 171,000 sq. miles and the popula-
tion is so small-I think it is two 
crores, I am not quite sure. It will 
increase along with others. Seth 
Govind Das is looking .t me. There-
fore, these surpluses are created, but 
we shall share them. 

I now come to minor irrigation.. 
In the first year of the Second Five 
Year Plan facilities are estimated to 
have been created by minor irriga-
tion projects for irrigating 5 8 million 
acres and in the year 1959-60 for ir-
rigating another 2 million acres. Ul-
timately we shall reach the target of 
g million acres. Irrigation projects 
will provide irrigation facilities to 
about 10.4 million acres. That is the 
job of the Irrigation and Power Minis-
try. If that is added then surely -
have got the irrigation also. Unless 
these minor and major irrigation pro-
~ t  and even these medium irriga-
tion projects go hand in hand, fer-
tilisers are no good, anything that 
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we do is no good, packalle prollram-
me 15 no good, because how can we 
apply the fertiliser if there is no mOlll-
ture in tile soil! Therefore, all these 
tIlings haVe got to ·be taken into con-
sideration. Reali" speaking, our 
whole programme is a package pro-
gramme because It has got to ·be dOfte 
ip every aspect and in all the aspects 
so that ultimately we get the results 
that we wanL 

Now I come to fertilisers. hav" 
told the House that last year our 
needs for fertilisers were 18.8 lakh 
tons in terms of sulphate of am-
monia. Next year our need will be 
to the tune of 23 and odd lakh tons. 
We have not got this much. We have 
something like 4.19 lakh tons. We are 
trying our best to see that w" actual-
ly create the requisite fertiliser in our 
country. We shall also imPOrt It. 
Many speeches were made in support 
)f that policy: rather than waste 
Rs. 400 or 500 crores that We have 
spent On food, it is much better that 
We import fertilisers and tram our 
farmers in the Use of fertilisers. 

So far as the indigenous production 
is concerned. I have in another con-
text explained that we have planned 
in the Third fiVe Year Plan for one 
million tons of fertilisers, not merely 
sulphate of ammonia but other ferti-
lisers also. In addition to importing 
3.46 lakh tons of sulphate of am-
monia certain quantities of other fer-
tilisers, namely. urea, amonlum 
sulphate \lIitra.te, calcium amonium 
nitrate, etc. will be available to the 
tune of 4.29 lakh tons. This win 
bring the total to 11.94 lakh tons 
which will leave a gap of about 7 lakh 
tons uncovered. The demand for 
super-phosphates this year is esti-
mated at 3.42 lakh tons as against the 
consumption of 1.7 lakh tons in the 
previous year. The demand for nitro-
genoUS fertilisers in the next year is 
estimated at nearl" 24 lakh ton.. We 
haVe a ceaseless programme of pro-
ducing fertlllsel'!l in the country and 

,we are having adequate imports so 
far al the n .. .xt year is conceme<\. "Ve 

shal; do our best to induce the Ca-
binet, the Finance Minister and 
everybody to give us the fertilisers 
becaUSe the consequences wiJI be vuy 
disastrous if we do not get those fer-
tilisers and do not get them in time. 

Now I come to seed farms. Much 
has been said about them. It is a 
great necessity. Our agriculture suf-
fers today because our farmers 
do not get the seed farms near the 
villages. You cannot have these seeds 
from a distance. Sometimes they 
come late, sometimes they come 
when the season is gone or the sea-
son is half gone. Theref"re, all these 
things have got to be attended to. 
Our target was to set up 4000 seed 
farms. Weare very nearly reaching 
it. We have set up 2750 seed farms 
out of which 2400 seed farms havt!# 
actually taken up production. The 
target is 4000 seed farms and I 
think We will be able to achieve it. 
I quite grant that some of these seed 
farms may be situated in a awkward 
posi tion or in a comer of the coun-
try which is not very useful to the 
villages. Therefore, I consider it 
the duty of the hon. Members of this 
House and } will welcome the co-
operation of the hon. Members of 
this House because they have got large 
cpnstituencies with them and they 
can show me the way how in their 
constituencies certain things can be 
done by which those seed farms can 
be started. I shall go a long way in 
cooperating with them, in getting it 
done. This is a thing the net-work 
of which has got to be spreadover 
everywhere. 

Now I come to Suratgarh farm. 
Suratgarh farm has been there be-
cause there was land belonging most-
ly to Government. It is having re-
sults and it will have more results 
when more irrigation comes. But 
even now, of the seed farms it i. 
the most excellent one b<'Cause the 
seeds that are produced there are the 
best seeds and they can be distribut-
ed. We are contemplating that we 
should hav.. two or thre.. more .uch 
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farms because by the Rajasthan canal, 
when It comes, irrigation facilitIes 
wIll be provided to something like 6 
milIion or 7 miIIion acres of land and 
·if lift irrigation is gIven it wiII be 
even 10 miIIion acres. And that is no-
man's land just now; it is virgin land 
where everything grows. You do not 
require even fertilisers for sometime 
because no plough has gone into that 
land for many centuries. If we create 
these facilities, no miracle is there; 
it can normally be done. Therefore, 
we need not run down these big 
farms because they wiII reaIIy create 
big surpluses that we want to be 
created in this country. 

Now, I come to the plant protec. 
tion programme. We are doing it on 
a big scale by providing pesticides 
and eqUIpment at 50 per cent of their 
cost and technical personnel, by con-
ducting actual surveys of the affected 
areas. and by propaganda, and by 
organismg training programmes in 
plant protection. Besides, an aerial 
unit waR established by the Central 
Government. Thi. unit has sprayed 
or dusted an area of about 62,000 
acres. It is very insignificant; it is 
because We are havine no money, 
therefore. it. ,. not being done to the 
extent required. I remember once 
having told this House that in 
America, there are 8000 of these aero-
planes only doing the work of dust-
ing and spraying. We cannot reach 
that level; We cannot think of 8000, 
although We haVe got as much land 
under cultivation in India as they 
have got in the USA. But, even with-
out that. a few more units have got 
to be added and even the foreign 
uclIange mwn lie made avaUable. 
PrIvate commercial finns have also 
done some job, and have sprayed 
about 15.000 acres. E1!orts have also 
been made to prevent the entry into 
India of dangerous pests and diseases 
liable to come .. ver from foreign COun-
tries through imported plants. In 
.--1 of whatever pesticides and 
plant protection equipment are not 
available in the country, foreign ez· 

change has been made available for 
their importation. During the Second 
Plan Rs. 4.93 crores have been provid-
ed for puon, nroteeUon as aglilllst 
RR. :l.5U crures tn the First Plan. A 
Provision of Rs. 20 crores is made in 
the Third Plan. I do not know whe-
ther it has been salashed or not. i 
have no figures here with me either 
to support it or to contradict It. 

That brings me on to soil conserva-
tion to which also I haVe made a ..... 
ference before. In the Second Plan, 
it was targeted to carry out soil call-
servation operations over about 30 
Iakhs acres. In the first three year. 
of the Plan, nearly 11 lakhs acres 
were covered by such operations. 
Durinl! 1959-60, 180 Rchemes designed 
to beneftt an area of 9.46 lakhs acres 
and involving Central assistance 
amounting to 3.8 lakhs acres have 
been undertaken in different States. 
40 demonstration projects each cover-
ing a complete watershed of about 
1000 acres have been sanctioned in a 
number of States. This may appear 
as a matter of detail, but it is very 
;mportam, beea use unless the soil is 
conserved and consolidated, it is im-
possible to do anything in agricul-
ture, particularly agriculture apply-
ing modern techniques, and that is 
why it is necessary to do this. 

I now come to forestry. So far as 
forestry is concerned, as I have Raid 
already, We had demanded a larger 
aUocation, but that demand has 
been turned down, and a smaUer al-
location has been made. Do han. 
Members of this House realise the im_ 
portance Of forests for industry as 
weII? I am not only taiking of agri-
culture here. It is the good luck of 
India to have so much of forests. The 
other day, I was reading an article 
by a famous scientists from Russia, 
who said that India is so luckly that 
it has got 28 per cent of flora, while 
Russia has got only 10 per cent. Un-
til then. I did not know It .. He was 
complimenting India that _he 1iU got 
• lareer extent of forests; it includes 
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mostly forests. This 28 per cent has 
got to be taken up to nearly 33 per 
cent; or at least one-third of the 
avaiJable space must be forests. 
These are req uired not merely for 
timber for the building of houses etc. 
and for agricultural u'e, but also for 
industrial use. When industry grants, 
for packaging alo.le, 1 do not know 
how many millions and millions of 
trees will be necessary. Are you go-
ing to cut the trees that you have 
got without planting further trees? 
For every tree that you cut, at least 
three trees must be planted, so that 
We shall reach the desired objective, 
namely that we shall have ·33 per cent 
of the available space as forest area, 
and also, we shall have all the tim-
ber that i. necessary for agricultural 
purposes; and even for firewood, if 
it becomes necessary, we can have 
ti ~r of a type that can be used for 
firewood; and also, We can have 
timber for the industrial purposes. 
Timber would be required for packag-
ing, for buildings, and so on; 1 do 
not !mow what u.es it will be put to; 
there may be a hundred uses. 

1 was presiding over or rather in-
augurating an international confer-
enCe of the South-East Asian coun-
tries in Delhi the other day, and 1 
wao amazed to find that the UNO or-
ganisation for this forestry think that 
an allocation of at least 4 billion dol-
lars, which means Rs. 2000 crores, is 
necessary during the next ten years 
In order to bring forestry on a scien-
tific and practical footing to which it 
haa to be brought. At a time like 
that, When we really rejoice over 
the fact that 28 per cent of the 1Iora 
is there already, and the others give 
us compliments for that, it is our 
duty to see that the fore.ts are main-
tained. it is our duty to see that 
forest. are expanded, and it is our 
duty to see that the forest. are scien-
tiftcally laid so that it Is not any tree 
that grows, but only trees tha t We 
need, so that industrial and agricul-
tural wealth of this country could be 
increased. 

What about illegal felling of trees? 

Shri S. K. Patl1: What does the hon. 
Member want? Does she want a littJe 
forest? 

Sbrlmatl MaD,lula Devl: I am 
asking what about the illegal lell1ng 
of trees? 

Sbrl S. K. PaUl: She is talki!.g 
about illegal cutting of trees. It is 
bad. 1 would tell you one thing There 
is a State which passed a law. But 1 
think more trees are being cut in 
that State after the law was passed. 
That is Bihar. Let not my friends 
take it as an insult. This felling of 
trees has taken place there without 
permission. When it is pormitted th.! 
means we have made provision for 
cutting etc. for industrial and agri-~ 
cul tural purposes. 

1 think 2.19 lakhs acres were cover-
ed with new plantations by our peo-
ple; 2.20 lakhs acres of denuded 
forests have been rehabilitated; 2,968 
miles of new forest roads were eon· 
structed. This Is all on a small scale 
We have been able to do in the Plan 
period. 

Valuable forest research work is 
being done in the Forest Research 
Institute at Dehra Dun. The colleges 
at Dehra Dun and Coinlbatore con-
tinued to meet the increasing demand 
for seats for trained forestry person-
nel. The training capacity of the 
Dehra Dun college was further in-
creased during 1959-60. 

1 can go a step further and .. y 
that there is a society in this country 
which the hon. Members of this House 
may not be knowing, the Friends of 
the Tree Society. 1 have ~en asaocia-
ted with that society right from the 
~ginning for many years. I believe 
in these things everyone of you Ihould 
become a member of the Friends of 
the Tree Society. It there is no 
society you can start it. 
You must love treee as 70U love ani· 
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mals even as you l ~ the human 
beiD&s. Such societies have got to be 
started, by whatever name you call 
it. There are people who will really 
acree that the trees have to continue. 
One member of this society from the 
south came to Delhi and I took him 
to a marriage. (Interruption.) Mar-
riage has got something to do with 
trees. In the marriage all decoration 
was done and electric fittings were 
there. About 50,000 hal bulbs were 
put in the trees in order to have the 
eflect of beauty etc. It is extremely 
bad. I am merely saying t.hi,. I am 
not criticising anybody. That is being 
done because the effect of it is not 
realised. People feel that al\ that ap-
peals to the eye must necessarily be 
good. It is not necessary that you 
should take all the heat into the trees. 
It can be done in some other way. I 
am merely making a request, not as 
a Minister but as a friend, a friend 
of the trees. The trees also require 
warmth and cold and a nice climate 
which is natural for them. If you 
certainly do that a love for trees could 
be created. 

Then there is the reclamation of 
waste land. The C.T.O. reclaimed 2 
lakhs of acres in the first three years 
Of the Second Plan. In 1959-60, it 
lias covered only 6.6 thousand acres. 
It has been abandoned because the 
States could not pay. Now that it has 
bl'el1 abandoned. everybody has been 
clamouring that it should not have 
been done. It had gone long before 
I came. The horse was stolen before 
the stable was locked. Therefore, I 
cannot bring it back. But it is neces-
sary that every State should have on 
a small Scale a tractor organisation 
because the wast .. land has got to be 
brought undt'r cultivation. 

Elfort. are being madt' at Banthra 
about 10 miles away from Lucknow 
where USBr land has been brought 
under CUltivation, possibly by apply-
ing gyJIlNm or by some other method. 

73'1° 

It has also been found that by 
crushing the dry leaves that fall from. 
the trees in a small machine, that ia 
also very useful in reclaiming the 
usar land. Morts are being made to 
produce small machines that will not 
cost very much so that it may be p0s-
sible for everybody to give some type 
of manure. The manurial resources 
of this country have got to be incr_ 
ed whether it is fertiliser or green 
manure or something that is obtained 
from these dry leaves. 

That reminds me of another impor-
tant problem, the water-logging. 
What is the USe of having so many 
acres of ~n  brought under cultiva-
tion when one-third Of the land is 
going under water? Not only that. 
Our channels and canals are not lined 
with cement. The result is that there 
is seepare of water; and this seepage 
results in the water tables coming 
up. When it comes up, it becomes 
useless for wheat production. When 
it comes up to two feet, it is good 
for rice. But when It goes a llttle 
above it, it becomes useless for any-
thing. It has been happening in 
Delhi, in our own gardens and the 
Ministers should be watchful of it. 
Because of the water-logging that 
takes place apart from the Ministers, 
the gardens will be spoiled. But im-
agine the bad effect of it on food pr0-
duction. Suppose 30 million acres of 
land arc water-logged in Punjab, you 
can quite understand how many mil-
lions of tons of wheat or rice We are 
losing. It is our duty to stop this. It 
refers to Irrigation Department but It 
is part of agriculture and a very im-
portant and vital part of agriculture. 
Therefore. I am suggesting it. 

I shal! now refer to the intensive 
agricultural district programme which 
is called the package programme. For 
maximum irrigation facilities and 
minimum hazards pucea programme 
has been devised. For the chosen dis-
tricts all the .. Iements required for 
stepping up porduction will be pro-
vided such as full credIt require-
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ments of the farmers, fertilisers and 
other t.I1inga. so that they can maxi-
mise their production. rrhat would 
be an obiect lesson to the other dis-
tricts. The programmes should be 
capable of being repeated in every 
district. Originally the idea was to 
choose seven districts and the dis-
tricts have been chosen. I thought 
thu t there will be unhealthy rivalry 
between a State and a State if seven 
States get them and the other States 
do not get them. They would feel 
that their farmers could not go to the 
other States to see. It is our endea-
vour-if the Planning Commission 
helps u!>-to have at least 14 districts 
so that We may have One district in 
each State. It is done with the colla-
boration of the Ford Foundation. 
They may give the foreign exchange 
component or thing, of that descrip-
tion. They may give the technical 
know-how. They have been giving 
it: they have been very nice so far 
as that is concerned. Given all these 
amenities, all these wherewithal, it 
is possible to increase the production 
per acre in this country and that is 
going to be demonstrated in these 
chosen districts. The districts chosen 
so far are Aligarh in Uttar Pradesh. 
Ludhiana in Puniab, Pali in Raias-
than, Sahabad in Bihar, Raipur in 
Madhya Pradesh,Taniore in Madras 
and West Godavari in Andhra Pra-
desh. We are writing'to the remain-
ing seven States. There will be an 
increase in that number as Bombay 
is bifurcated and it may not be Bom-
bay but there will be Guiarat and 
Maharashtra. So, there will be one 
more district. From the.. seven dis-
tricts, within five years, it Is expect-
ed that two million tons foodgrains 
more would be produced. That may 
not be very accurate. But if we do 
it from the fourteen districts, whal-
ever marginal deficit is there now, 
will be wiped out by that single act. 
These districts are chosen because 
there are other facilities such as irri-
gation. Otherwise, they are use-
less. Fertiliser, credit, co-opera-
tive societies, technical n ~h  

9prayine, insecticides. soil conserva-

tion, forestry--every branch of aen-
cwture will be looked into so thaI 
they will be our show pieces, The 
other districts will look at them and 
say: why not repeat that experiment 
there too? That is exactly what is 
sought to be done in this programme. 

That brings me to animal husban-
dry-the pet subiect of Seth Govind 
Das and Pandit Thakur Das Bhargava 
and if they take me in their com-
pany-of me also. Therefore, I would 
tell them that increasing attention is 
being paid to the improvement of 
animal husbandry, dairying, /lsheries, 
poultry-although Seth 'J-ovind Das 
would not like it-and also forestry. 
The Delhi Milk Supply Scheme star 1-
ed functioning on a modest scale on 
the 1st November 1959, distributing 
1,000 maunds of milk per day. he~ 

the scheme is in full operation, the 
supply will be 7,000 maunds of milk 
per day-the largest single scheme in 
the east, not only in India. Today 
the Aarey Milk Colony distributes 
5,000 maunds of milk per day. The 
milk colony at Haringhata near Cal-
cutta is handling 1300 maunds of milk 
per day. There is a milk colony at 
Madhavaram near Madras. I do not 
know exactly how many maunds are 
handled there per day. It was open-
ed only a few months back. The 
Aarey Milk Colony continue.. to 
handle 5000 maunds of milk daily. 
Measures are also in progress for sett-
ing up of two Milk Product Factories 
at Arnritsar and Raikot and three 
Rural Creameries at Berauni, Jun-
agadb and Aligarh. 

In the sphere of fisheries, emphasis 
is given continuously on programmes 
for expansion of deep sea fishing by 
machanlBation of ftshil'g craft. Fishing 
methods are also being improved. 
Adequate facilities are given for pre-
servation, transport, and marketing 
of ftsh catches. Fish brings us about 
Rs. 6 crores of foreign exchange. Our 
Indian prawns are very delicious. I 
wish that they catch more of those 
prawns. All of them come from 
Keral.. Although in foodgraina they 
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are deficit in prawns they are very 
strong. I am quite sure that from 
Rs. 6 crores it will even go up to Rs. 
10 crore. because these prawns are 
very tasty-I ca·n say this from per-
sonal experience also, with all apolo-
gies to my hon. friend, Seth Govind 
Da.. They bring us the much needed 
foreign exchange. 

Then, nylon nets are used in place 
of cotton nets, because they are more 
durable, but progress in this direc-
tion was hampered by lack of foreIgn 
exchange. I am quite sure that the 
foreign exchange will be forthcom-
Ing, and considerable attention is 
now being given to the question ot 
building small crafts locally. 

Seth Govind Das referred to the 
Gosamvardhan Council and made 
some suggestions. He said that it is 
being treated as a cinderalla. No 
doubt, it is an advisory body but, he 
said, it is not given any lmportance. 
no work is given to it, no money has 
been allotted, only some few lakhs 
have been given and sO on. He also 
said that the Ministers did not attend 
their meetinls in time and the meet-
ings had to be postponed, not once 
but many times. Not once, I do not 
know how many times, I have per-
sonally apologised to him. It was 
not necessary to see my convenience 
to be there, but they just wait for 
my convenience and change the dates. 
Beyond those apologies, and I repeat 
them on the ftoor ot this House, what 
can I aay. I do not say that my time 
is more precious than the time of the 
hon. Kembers who really give their 
time without expecting anything. 
Their time is also equally precious. I 
shall see to it that meeting. are kept 
with due noticp and the days men-
tioned are adhered to so that we can 
have some useful work and gain ex-
perience by the presence of Seth 
Govind Da.. Ravinl laid that, this 
Govardhan Council (Laughter) ...••. 
It is all the same thing, you add 

"sam" to Govardhan, it becomes 
Gosamvardhan. 

I have decided in my own mind-
·because the Government has to take 
a decision and the Planning Commis-
sion has to see it-whereVer money 
is concerned we have to go to the 
Planning Commission-I don't say we 
know also people more responsible 
than ourselves, but We have lot to 
wade through everything and that we 
do in the larger interest of the coun-
try so that no mista.ke is ever done 
and the money We spend is properly 
utilised-that this body would be 
made completely non'official. It is 
not the Minister who will pre-
side it, but my intention is 
that some very top rank-
ing, high ranking public man who has 
got interest in animal husbandry 
should become the Chairman ot it. 
We shall also give it enough money 
for whatever activities they want to 
n ~rt e tor the promotion and 
development of animal husbandry. 

All that is going to be done, but it 
is rather premature to say that 
because J have not got the final plans 
with me. But on an occasion like 
this, when Seth Govind Da. and 
Pandit  Thakur Das Bhargava also 
referred to it-they are the members 
of the Gosamvardhan Council-I 
thought that this is the proper time 
that I should have all misapprehen-
sions removed. I am wedded to It. J 
know as much as this, that just as 
agriculture is the crux ot the national 
problem and the national prosperity, 
cow, I am talking ot the symbolic 
cow, animal husbandy or animal is 
the crux ot agriculture. They are so 
integrated, unless they go together 
surely nothine worthwhile can be 
done either in the development of 
animal husbandry or agriculture. 
Decisions in that respect will very 
soon be taken. 

Pandlt Thalt1Ir Du Bharp"a 
CHissar): What is the aliocatlon? 

Shrl S. 1[. PaUl: The allocation 
has come down trom Rs. 80 crores to 
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Ro. 45 erOl·C.. I nave read those 
figures. But it i. much better than 
what it was before. I can tell you one 
thing. It is not the physical alloca-
tion that counts. Even if you get 
RB. 200 crores, I dare say you cannot 
spend Rs. 200 crores. You have got to 
do >omething from the very begin-
ning. It is no use merely saying, 
"bring a cow and keep it". Many 
things have got to be done. I do fight 
for It. I shall do mOre for it. I join 
those who ask for more allocation. 
But what I may say is Rs. 45 crores 
Is not a small allocation provided we 
do it on right lines. We have our 
labour also in it. It is not merely the 
money or the planning or the Cabinet 
or the MInistry of Agriculture. It is 
the man who believes in husbandry 
and the ri8M type of husbandry and 
animal husbandry. Therefore, if he 
really puts his heart and soul in it, 
then surely the animal husbandry 
will come into its own. This problem 
io not going to be ignored in the 
futu ... 

~~ ~ 1l 

l{IIi ~ ~ ~~, r.m 1fi't If itt 
~ ~t 'il'~ il t~ 

n ~,~ r 'ln'l '~,~ 

1!mI' it: ~ ftTt I!I1itT it {t ~ 
t,~l ti "i t r , '!lfI1I'",)iitt;;ft ~ 

~ ~ ~ ~t l  ~1 i't 

~ ~ ;;r) ~ qf .. ", ... (+\ ~ 
~ ~ l  ~ ~ t, ~ ~ ~ if 
~ ,," , ~t  

Shrl S. It. Patll: My powers in this 
respect are very limited. I am a 
pedestrian Minister of Food and Agri-
culture. Larger political issues affect-
ing the States etc., are matters of 
importance. But hon. Members know 
my vil'Ws. So far as cow protection 
i. concerned, I am one with them and 
I know what really the cattle wealth 
can mean for us. Not only it is neces-
sary that the cow must be protected 
Jt must not be killed. It is true that 
We have got to consider all upec:ts; 

IVe ;,8ve got to consider the Opini0D8 
of States. I ca.mot ride rouah. 
shod like a bul! enterinll a 
a China-shop and breaking all the 
crockery! 1 cannot do that howsoever 
I may like the bull. Especially on a 
subject like animal hU3bandry. the 
bul! becomes VEry important. But I 
may say Ihat with aU Our love for 
the bull, surely w" should not let it 
lose in a China-shop. 

Mr. Deputy-Speaker: In spite of 
his precautio.,.. he has crashed into 
it! 

Shr. S, 1[, Palll: All ~hi  can be 
done. if-

PancH 'I'llakur Das Bharpva: 
The ..em. Minister has got to look 
to L,.,;e Con.:i..·it.ut.ion also. Article'" 
48 of Ihe Constitution enjoins upon 
the Government. of the State to see 
that the Slate shall attend to animal 
husbandry. The States in the coun-
try should also obey it. Unless arti· 
cle 355 also is remembered. this provi-
sion may be violated. Article 48 is 
violated as it is. 

Sbrl S, B:. Palll: I was cominll to 
the question of agricultural research. 
Facilities for agricultural and veteri-
nary research are increasing year by 
year. 6,500 agricultural graduates and 
3,000 veterinary graduates-this is the 
target laid down in the second Plan-
are likely to be made available ac-
cording 10 the target. The Govern-
ment of India have agreed to provide 
financial as.istance to the extent of 
RI. 167.5 lakhs as grant and RI. 73.5 
lakhs as loan to the Government of 
Uttar Pradesh for the establishment 
of an Agricultural University at 
Rudrapur. The universlt), will have 
a college of agriculture, a college of 
veterinary medicine and a colle,e of 
agricultural enllineering and techno-
logy with an integrated system of 
tesC'h ing, research and extension on 
the lines of the Land Gran t Colleges 
in the United States of AmericL In 
USA, the grants are made to such an 
extent that a university like the Co-
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lumbia U nivel-sity gets milllcms olf 
dolllll"S. 1 do not know how man,y 
millions and billions of dollars they 
have got out of the land grants giVeD 
to them. That is not possible in this 
country-to get those millions and 
billions by way of assistance. But 
once we get more money for such 
activities, more universities likp. this 
"ill be created. 

That brings me to the question of 
Agricultural Commission. 

8hrl D. C. 8barma: How arc the 
Government going to integrate brain 
with the body in regard to these mea-
lUres? 

8hrl 8. K. PaUl: There was a very 
pertinent remark made by Seth 
Govind Das. It was a useful thing. He 
combined animal husbandry with 
Hindi also. It is very natural. I do not 
differ from him. Hindi for the brain 
and animal husbandry for the body! 
Unless the brain and body function 
together and in a homogeneous man-
ner-my hon. friend will correct me If 
I am wrong-nothing much can be 
done. As I said, this brings Dle to 
the question of Agricultural Com-
mission. Reference was made by one 
hon. Member-I think it was Shri 
Bibhuti Mishra-'to the fact that the 
time has come when an Agricultural 
Commission should bl' appointed. 

In 1928, the Royal Commission was 
appointed· under the chairmanship of 
Lord Linlithgow and so many years 
have gone. So, the position has to 
be no doubt reviewed de 7101>0. But 
the time is not immediate just now. 
Why? Juring the last seven or ten 
years, we have taken up some experi-
ments in our hand, and we are iinprov-
ing our agriculture in our own way, 
as scientifically as we could make it. 
But even the best can be bettered and 
improvements can be made. 80, the 
appointm.'nt of such a commission is 
not really out of place. But I would 
ask the han. Member to bear with me. 
re rt ~ th.e case, consider it very 
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well, cOllsider the terms of reference. 
the prop"r type of people, etc. and 
then it must be appointed at a time 
when it will not really be a bull in 
a China shop. It has got to sit for 
a long time, and devise an agricul-
tural policy which is complete In 
itself. Such a thing is very necessary 
indeed. If with the limited data we 
could do it in 1928, how much more 
and better can we do today when we 
have got statistics. Although not com-
plete, surely we have got statistics to 
go upon. I am not against such a 
commissi·n; I would do that. 

Shri Bibhuti Mishra also suggested 
that the Minister should live for 8m 
months ill a village. I would like 
really to live in a village for six 
months. But six months all-told Iii 
not the time that the House would 
give me, apart from my duties as the 
Food and Agriculture Minist"c. I 
really plead guilty to that charge. t 
am the son of an agriculturist and 
whon I was a young boy, th(> House 
will be int"l'Psted to know, that for 
at least three or four years, I was 
an agriculturist doing a little bit of 
agriculture myself. I am not taking 
any credit for it; I am merely saying 
it. Therefore, although I have for-
gotten ~gri lllt re for " long time, 
those good things, those good emotions, 
which I lenrnt years and years ago, 
would come back especially in the 
very ge.nial presenc,' of friends like 
Shri Bibhuti Misha, who is so much 
associJtcd with ~ri lt re and who 
h:l1 dr.nf' yeoman ~,' i e so far as 
agricultural development is concerned. 
I am not contradicting him. I shall 
go to his constituency and to some 
villages. Unless I soil my hand with 
mother earth and smell it also, I am 
not a Food and Agriculture Minister. 
I accept thnt proposition. It is really 
correct. I have even told the officers 
in my Ministry that when they go on 
a holiday, they must identify them-
~el e  with some kind of programme 
of agricultul'l'. They must go to the 
villages and try to know their diffi-
"utties, . .0 that they will be in a posi-
tion to rep ....... nt those lr1'ievances to 
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me. All that is bei", done. It will 
be done and there will be no dift!-
culty about it. 

Rlarl D. C. Sbarma: I hope you will 
come to my constituency. 

CIa. Ranblr S~h  Rohtak is nearer. 

Shri S K. PaW: I have answered 
Seth Govind Das's question about 
animal husbandry. Shri Shukla wal 
saying that. prices should be announc-
ed before th" season. I accept it, 
because the farmer must know what 
price he is goiDII to get. It is very 
necessary indeed. He alia supported 
the larller Bembay-Madhya Pradesh 
merJler. He comes from Chattisgarh 
and therefore, he would like Madhya 
Pradesh to ~ merlled with Bombay. 
But it must also JlO into the head of 
my han. friend. Shri Radhelal Vyas 
and the Chief Minister of Madhy. 
Pradesh. It shall be my constant 
endeavour. by persua3ion and super-
persuasion, to do it and I shall ulti-
mately succeed. 

Shrl ftadhelal Vy .. :  I am prepared 
\0 accept it under certain conditions 
and safeRuards. 

Shrl S. K. Patll: Surely they would 
do it. I am quite sure; that is a sort 
of earnest a! what is going to happen 
in the vcry near future. I have dis-
cussed this matter with the Finance 
Minister "l ~  He was not allergic to 
it. Therc are some people who arc 
allergic; when they are allergic, you 
cannot do anything. There is no 
medicine for allergy. But when they 
are not allergic, some good healthy 
medicine cOl'ld be given. I am quite 
8ure that will be done. I shall not 
abandon my efforts. 

1 have answered Shrimati Renu 
Chakravartty's point so far as co-
operatives are concerned. I go the 
'Whole hog with them, because we 
shall not bring the prices of sugar 
and other commodities under control 
unless we deal with them through 
the instrumentality of co-operative 
tIOCietles. 

Shrimati Renuka Ray referred to 
the Farrakha barrage. Unfortunately, 
it has gnne out of my hand. I tried 
to be near it as far as possible. As 
Irrigation Minister, it _s my job. 
We dealt with it even in the Trans-
port Ministry. But I am quite sure 
It is now in the safe hands of Dr. 
Subbaray:m, the Minister of Trans-
port and Communications. If the 
Farrakha barrage comes, hundreds of 
&DOd things are going to follow. I am 
for Farukha; I am a convert so far 
as Farrakha barrage is concerned. No 
mUlti-purpose scheme is as vital and 
as essential as the Farrakha Barrage, 
I have r,lYlays maintained it. So far 
as that is concerned, that will also 
atop lloods, but that i. an incidental 
gain that WI" will get out of It. So far 
as agriculture in that State is con-
cemed, you cannot get any irrigation 411-
The irrigation facilities will go to the 
State of my hon. friend, Dr. Ram 
Subhag Singh, who will welcome those 
proposals with open arms. Therefore, 
that is all asreed. 

Then <he referred to lack of inte-
gra tion between various Ministries. 
Surely she  should not expect me to 
lay something about a Ministry and 
another Ministry. Olice I did It. A. 
the Irriglltion Minister I said that 
unless al\ these activities of agricul-
tural production are brought together, 
telescoped and streamlined, d.ntculties 
will be experienced. But I am not 
the last word on the subject. I can 
suggest things to them. I am not sug-
gesting it. in order to light Bome 
Ministry here Or there; it is not my 
object at all. But agricultural pro-
duction i. such a vital thing that we 
must h l~ oneness and positiveneS9 
of direction that will be given to the 
agricultural production, and that could 
only be done by co-ordination and the 
dovetailing of the activities in a 
manner at which remarks have been 
made by more than half of the 
.')eakers who have participated in the 
di.cus.ion so that this kind of dis-
plrities can be avoided. Surely, 
Government will pay all attention to 
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the very usef.ul suggestions that have 
been made. 

Shrimati Sucheta Kripalani refer-
red to no procurement in times of 
scarcity and asked whether there is 
any difference between the Food 
Ministry and the Planning Commis-
sion. How can there be any difficul-
ties or differences, 80 far 'as the 
Finance Ministry is concerned, so far 
as the Planning Commission i. con-
cerned. he~ are very healthy and 
very useful. They are In the nature 
of mother in law in a family. You 
must un:\erstand that I am not USinl 
that expre!lSion in a derogatory sense. 
Mothers in law are also necessary In 
a family so that the daughters in law 
behave well and they do not over-
spend. Therefore, we have lot to 
keep them. They will sometimes 
reduce the allocations, because they 
have to i,,~ the finances. It is easy 
for me to say "give me the finances". 
But where ar.. the finances to come 
from? If th" Finance Minister goes 
on printing notes in the Security 
Printing Press in Nasik, you may say 
"so much water has been added to thc 
milk that it is not real milk". We 
sho'lld not forget that one rea-on for 
the rise in prices is deficit financing. 
Therefore, Wf' must not do it often. 
We must not do it with a view to 
(·xpanding our Plan by which the 
deficit flnancillg will increase, because 
that wouid mean that we are courting 
a disaster even bigger than what we 
are tryi:1g to avert. Therefore, we 
have got really to listen to what the 
Finance Ministry says. So also the 
Planning Commission. Because, they 
have got not one but so many daugh-
ters in law. They have to see that 
there i. no quarrel among them. Their 
duty is really very important Indeed. 
It has 'lot to be performed. Ther",-
fore. I am not at all sorry if they put 
some check. It is the second check 
which is very necessary indeed. I 
welcome that check, which is abso-
lutely necessary. There is no differ-
ence betw('en me and the Planning 
Commission, because whenever I have 
.my difficulty-now I have only talked 

about these difficulties about animal 
husbandry and the package pro-
gramme, which are small and which 
do not cost much-I am quite SUI'I!! 
they will re-examine the case in till! 
proper perspective and will give ... 
the necessary funds. I am merely 
pointing out the difficulties, because, 
the hon. Minister is sitting here. But 
surely he is not the only one who 
does it, becaUSE: it is a kind of team, 
a family. as I said. and they will do 
it. 

Pandit Thakur Das Bh rg ~ 

think I have answered him ....... aid that 
there is no division of responsibilities 
between thr States and the Centre. 1 
know that agriculture is the subject 
cent per cent of the States, but may 
I say without meaning any offence to 
the States-I have said that openly-
and I do it not in the form ot an 
accusation but in the form of 8 

friendly warning that the States art' 
not doing what is expected of them 
today in the promotion of agriculture? 
For anything that happens ultimately 
it is the Centre that is responsible; 
if anything goes wrong, the Centre h! 
responsibl,,; if there is short-supply 
of grain, ugainst it is the Centre which 
is responsible. We have taken far too 
many responsibilities which do not 
technically belong to us, and we have 
not taken them technically. We are 
co-ordimding their affairs, as we are 
the Parliament ot this country. But 
while we are doing all we can, we 
would beg of them that agriculture 
should be treated as the most vItal 
~n  the most important part of the 
administration and the most capable 
Minister should be put in charge of 
it so that ~' dovetailing our activities 
with th"il' activities we can see that 
no difficulties arise in future. It i! 
not a question for the Community 
Development Ministry or the Irriga-
tion Ministry. It is the State Minis-
tries which are more responsible 
really in thi. matter than anybod7 
else 

Regarding mixed farming, I haft 
said that the reform of the Gosam-
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vardhan Council will be done in a 
few days. 

Pandlt Thakur O!l; Dharga"a: What 
about vanaspathi? 

Shrl s. K. Patll: I was thinking of 
coming to thnt when referring to the 
points made by Shri Jhunjhunwala, 
because he also dilated on that point 
and referred to the colourisation part 
of it. I am very fond of vanaspati. 
I eat it. I do not eat ghee. But then 
you will be angry with me. I am a 
strange mwn. Therefore do not take 
my habits as common habits. But I 
cannot q,lite understand why anybody 
should ~ ei e other. by Biving them 
vanaspati. Therefore if anything can 
be devi • ...! by which vanaspati can 
be known as vanaspati it would be 
better. That can only be done by 
colourising it and the colours must be 
indelible. Therefore it must be our 
con.tant endeavour. But it does not 
pertain to my Ministry. It is the 
Scientific REsearch Ministry that will 
deal with it. But I shall do every--
thing that I C'8II do to see to it when 
I se. hon. Member after hon. Member, 
more than half the hon. Members of 
this House getting up who do not eat 
vanaspati as also other vegetarians 
like my hon. friend, Shri Jhunjhun-
wala, who do not have the proteins 
in other furms because they do not 
eat fish, poultry and other things as 
my hon. colleague, Shri Krishnappa 
~ e , who is the Minister in charge of 
It. Therefore it is very ncces.;ary. It 
has got to be done. 

.Is oftfn.nf: 'fin: m ~ 
fir.r.rr ~ m ~ "I'II'Nr ~ ~ ~ 
~ n "'~  1 

-il' Wo 910 IfIWIIf : ~ 1 

If there can be colour for everything 
and when e,'en human colour can be 
changed by plastic surgery, surely 
there is nothing impossible for the 
SCientific mel' to do. Therefore we 
shall try our best to see that scientifle 
colouriSlltion of this community is 
done. These vegetarians need not 

reully be afraid that their health will 
be spoibd because after all they are 
also wanted in this country. It Ia Dot 
only the non-vegetarians who will run 
the admiT,iotration and bear the other 
responsibilities of this country. We 
shall do our best to see that the vege-
tarians tlJ not lose their health on 
account of colour not being added to 
vanaspati. 

My hOIl. fri.nd, Shri p. R. Patel's 
points ,,1.Q I have answered. 

My hon. friend, Dr. M. S. Aney. for 
whom I have got the greatest respect 
and reverence and whatever he sees 
or says has got to hi' taken really 
with the attention and respect to 
which he is entitled, talked about the 
sacrifices etc. He is right there. I 
agree. What right have we got to tell 
the people to do sacrifices if we • 
not re r~  to do that sacrifice our-
selves? Like charity, even sacrifice 
must begin at home. Therefore if it 
is really neo"ssary to do so it has got 
to be done. That observation that he 
made is very apt indeed. I am not 
against it. 

He al,o "aici that Madhya Pradesh 
and Bombay should be one zone. We 
have ~en arguing that all along. 
Then a point was made that agricul-
tural trnctors should be exempted 
from th" excise duty. Many hon. 
Members haw brought out these two 
points, urtmely, the ea:ise duty im-
posed '" agricultural tractors and 
diesel oil that is used for agricultural 
purpo.es. We have taken up that 
question right from the very first day 
with the Finance Ministry and it shall 
br our ronstant endeavour to see that 
that excise duty is really amended if 
not completely removed. While we 
are trying to help these people if 
Rs. 2,500 on every tractor is to be 
paid it will be very difficult. So it 
is really enl<.ging our attention and 
very probablY it will be done pro-
vided it is u3ed purely for agricultural 
purposes and not for ather purposes. 

Shri VenkataBubbaiah referred to 
the duplioation of work in the Minis-
tries which I have answered. I am 
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.coins 10 Sbri Bibbuti Mishra's con-
stituency some time and if not for six 
month. at ~ t for some time I will 
remain with him and get the neces-
sary I!l<perience so that I would under-
stand. I 11m nol saying it in a sarcas-
tic manner. It is true that the Aeri-
culture Minister may not be an 
agriculturist but he must know some-
thing ot agriculture personally so that 
he can i ~rl his attention along the 
right channel which he ought to. 

I think these are all the points that 
have been made. If there is anything 
that I have not touched. hon. Mem-
bers are tret' to meet me and I shall 
give in writing whatever they want. 

Shri Rajendra Sina'h (Chapra): 
Nalagarh Committee. 

Shrl S. K. Patu: About the Nala-
~ rh Committe(' I said when I refer-
red to the Agricultw, Commission 
that has been recommended by the 
Nalagarh Committee. 'Ihey are very 
useful suggestions. They bave engaged 
our attention. But they have to go 
through th~ various tito,·. through 
which they have got to go until it 
has become the sound t""ndation on 
which we l.uHd. Therefore everyone 
of them is being examined and given 
elfect. to. 

Shrt D. C. Sharma: Nall,garh is out 
of the Ministry. 

Shrl S. K. Patll: He is also in our 
Ministry. Theretore we get the 
arlvantage of his experience and at 
his knowledge ot farming etc. All 
that ~ll  be done. There will be 
no difftcu Ity. 

I have taken a little more time than 
was allotted to me because the sub-
ject is so ,'as\. When you extended 
the time by t·.,·o hours that in itselt 
gave me a little encouragement that 
it I take a few minutes more in order 
to explain the case in its entirety 
that time will not be uselessly spent. 

Shrl Rajendra Sinrh rose-

Shrlmati Benaka Ra,: aile ques-
tion, Sir. 

Mr. Depat:r-Speaker: The hoD. 
Minister has invited ali those bon. 
Members whose criticism baa not been 
an'lwered. 

ShrlmaU Benaka Ra,: Just one 
question. 

Mr. Depat,-Speaker: He cannot 10 
on. Already the han. Minister bas 
taken 2 hour. 10 minutes. 

Shrl &raj Raj Sinrh: I have to raise 
a point ot order arising out of the 
speech Jf the hon. Minister. The point 
of order i. this. On a previous occa-
sion, on a discussion on sugarcane 
prices, the hO.I. Minister was pleased 
to observe here,  to give an assurance 
In the House, that he would very 
Ihortly be to king steps to appoint a 
statutory board for the fixation of 
sugarcane prices. Some days back, 
there was a news item in the press ... 

An BOD. Member: There is no point 
of order. 

Shrl 8raj Raj SJnp: It is a break-' 
ing at the assurance. 

Mr. Deput,-Speaker: That is not a 
point ot order. 

Shri OraJ Raj Sinrh: He has not 
clarified that. He has given an assur-
ance in th, House, and there has been 
news in the pres •.... 

Shri S. K. PaUl: I repeated that 
assurance, I am still at it, and such 
a committee or such a board wlll be 
appointed, but it is going through the 
stages. Therefore, I have not with-
drawn it. 

Mr. .,epat,-S)leBker: I now take 
up the cut motions. Shri S. M. 
Banerjee has conveyed to me that he 
would like Cut Motions No. 481, 482 
and 463 might be put separately. 

Shrl S. M. Banerjee (Kanpur): 
would only press No. 463. 

Mr. Depat,-Speaker: Then I can 
put ali the others together. 
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Shrlmati Benn Cbakravartty: We 
would like Cut Motions No. 863, 672 
and 674, to be put separately. 

regarding the procedure that has to 
be followed in operating the auto-
matic voting machine. ·They will have 
to press the buttons carefully and use 
both hands simultaneously and not 
release them till the second gong is 
gone. 

Mr. Deputy-Speaker: The question 
js; 

"That the Demand under the 
Head Ministry of Food and Agri-
cl;.lture be reduced to Re. I 
. (Failure to check the rising ~e  

of sligar in the country)." (463) 

The question is: 

17 hr •• 

i hope all hon. Members are in their 
seats. Perhaps I might refresh them 

"Tha t the demand under the 
head Ministry of Food and 
Agriculture be reduced to Rs. 1 
(Failur. to check the rising prices 
of sugar in the country)." ( 463) 

The Lok Sabha divided: 

Division No. a] 

Awall1hi. Shrj Ialdish 

Uaocrjec. Shri S .• \t. 

Hhadauria. Shrj Ariun Sinth 

Hhllruoha. Shri Naulhir 

Chakuvarny. Shrimati Renu 

Gaikw"d. Shri B.IK. 

"Gopall1n. Shri A. K. 
Goundcr. Shri Shlr.nmugll 

~h r  Shri 

I\;il Singh, Shri 

Ancy. Dr. M. S, 

""anppa, Shri 

Hasumatari, Shri 

BhaRat, Shri B. R. 
Bh r~  •• Pandit Thakur 0 •• 

Bhattachary., Shri C. K. 

~ii Bhai, Shri 

Hilwal, Shri Bholanath 

Hrajc.war Pra.ad. Shrj 

Chanda, Shri Ani! K. 

Chatunedi, Shri 

"MUiar. Shri Ramanathan 

Chaudhry. Shri C. L. 

Chuni Lal, Shri 

DlI.laPPlI, Shri 

~h ll h, Dr. P. S. 

Dunc:, Shri Mule.hand 

(ian,a Devi. Shrimati 

Ghosh. Shri N. R. 
Gnunder, Shri K. Peri.swami 

Guvind Dal, Seth 

fluh •• Shri A" C. 
Hanlda, Shri Su.bodh 

Hem Raj, Shrj 

" i~ n R.m, Shri 
~ r,Shri 

J,oH,hi, Pudit J. P. 

434(AJ) L.S.-B. 

AYES 

Jadhav. Shri Vadn Nlrayan 
Kani, Shri D. A. 

Kodiyan, ShJi 

Mullick, Shri B. C. 
Pllnilrahl, Shri 

Rai, Shri Khushwaqt 

Ram Grib, Shri 

Rilla, Shri D. V. 

NOES 

Karmlrkar, Shri 

Khan, Shri Osman Ali 

Khawaja, 8hri Jamal 

Krishna. Shri M. R. 

Krilhna Chandra. Shri '. 

Krilhnappa. Shri M. V. 

Lachhi Ram, Shri 
L .. kar, 8hri N. C. 

Laxmi· Bai, Shrimati 

M.ndl Ahmad Shrim.ti 

Malhotra, Shri 1nder J. 
Malli.h, Shrj U. S. 
Mllvia, Shri K. B. 

M.nlen, Shri 

Manjula DeYi, Shrimati 

Mehta, Shrimati Krishna 
Mclkote, Dr. 

Milhra, Shri f'ihhuti 

Mi'.a, Smi S. N. 
Milr., Shri B. D. 

Mhra, Shri R. R. 

Mohiuddin. Shri 
MararlEa, Shri 

Mu.rthy, Shri R. S. 

Murty, Shri M. S. 
Muthukri,hnan, Shri 

Nadir, 8bri T!wIuliDa_ 
Nar .. iIDhD, 5bri 

Nellru,SbrilllatiUdIa 

[ .,·U hrl. 
Rao, Shri T. B. \-'ill:ll 
. Reddy, Shri Nail. 

Slimantsinblr, Dr. 

Sinlh. Shri Bra; Raj 

Sin.h, Sbrj P. N. 

Val"'.8hri 
Vermll, ~hri Ramji 

Neswi. Shri 

Onbr Lal, Shrj 

Paclam Dn, Shri 

P.hadia, Sm' 
I'annll Lili. Shri 

Parmar, Shri Deen Bandhu 

Patel, Shri N, N. 

I'atel. Shri Ra;eahwar 
Patel. S ~hri Manihen 

Patil. Shri 8. K. 

PiII.i, Shri Tb.nu 

'nbhlok.r. Shri Naval 

Rai, Shrimllci Sahodrarll 
Raj BIh,dur, !l;hri 

Ram Sh.nkar Lal, Shri 

Rlma, •• my, Shri K. S. 

Rlmaal, Shri S. N. 

Rane. Shri 

Rlil, Shri r","nlilha 
R • ." Shri Thirumlila 

Ray, Shrimati R.-nu,"a 

Reddy, 8hri B ~i 

Reddy. Shri K. C. 

Reddy, Shri Narapi 

Reddy, Shri Rami 
R,.,., 5hri Blth_anl.1I 
Rup N .... in Sbri 

Sadhu Ram, Sbri 
Sallu.-51ui R ..... war 
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S.man.l. Shrj S. C. Siqh. Shrj Babunatll. SeblraYla. Dr. P. 
S.rdar. Shl'i Bholl Sin.h, Sbri Baluldur SII ... t Pr ... d, Slui 
SI',ahbaml Dni, Shrimafi Sinab. Shri Birbal Tlhir, Sbri MoIt .... e .. 
Sdlna. Shrj SiD,h, Shrj D. N. Tariq, Shrj A. M. 
Shah. Shrj Mln.hendr. Sinah. Sbri Daliit T ......... Shri A. M. 
Sbank.rai,., Shri Sinab. Shri H. P. TVla Ram, Shri I 
Sharma, Shri D. C. SiII,h, Sbri KaUke Up.dby.,., Shtj S .. i .... Dan 
Sharma, Shri R. C Sinlb, Shi M. N. Vanna, Sbn B. B. 
Skl.ui. SWllmi Rlm.nand Sinll'h, Sbri R_dh. Molliln V, •• ; Sbri R. C. 
Shrre' Nar.yan D".I", Shri SinJh. Shrj Ralhunath VY". Shri R.dbel.) 
Sid<ii"h '-'hri Sinha, Shri Slit,. Nauyan Wadi .. I, Shri 
SiDlh, Ch. Ranbir Sinh_air Sinah, Shri 
SiDlh. Dr. Rim Suhha • 

. Shrl Keshava (Bangalore City): 
made a mistake, Sir. I wanted to 
press 'No', but my mistake I pressed 
'Absention', 

Mr: Deputy-Speaker: I gave the 
warning in time. I should ignore it 
ordinal'ily. had warned the hon. 
Members that they will be careful in 
operating the machine. I would not 
take into account such mistakes. 

Sh~1 Osman Ali Khan (Kurnool): 
Sir, mine is not working properly and 
J wanted to record 'No'. 

Mr. Deputy-Speaker: That I will 
take into account. 

Shri A. M. Tariq (Jammu and 
Kashmir): Mine is also not working 
properly and I want to record 'No'. 

Mr. Deputy-Speaker: All right. 
Shri Palanlyandy ,(Perambalur): 

Mine is also not working properly 
and I want to record 'No'. 

AYES 

W •• nik, Shrj B.lk,i.bna 

Mr. Deputy-Speaker: All right. The 
result of the Division is: 

Ayes 
Noes 

23 
124 

The motion was negatived. 

Mr. Deputy-Speaker: What is the-
other cut motion I shall now put? 

Shrlmatl Renu Chakravartty: Cut 
motion No. 663. 

Mr. Deputy-Speaker: The question 
is: 

"That the demand under the 
head Ministry of Food and Agri-
culture be reduced by Rs. 100 
(Need for sittin" up of Foodg .... i. 
Stabilisation OrganisCltion Clftd 
PTice Stabilisation BooTd CIS Te-
commended by FoodgTUins En-
qUiTY Committee).' (663). 

The LQk Sabha divided: 

[1708 hrs 
A" •• tki. 5hri Jlldi,h 
Banerjee. Sbri S. M. 
Bbadaaril, Shri Ariun Sinsll 
Bb.rucbl, Sbri Nellah" 
Cb.kr .... 'ny. SbrilUti Ren .. 
Ollik •• d, Sh'i 8. K. 

Gound." Shri SlwlInulI 
lad ....... Sbri V.d.,. Nal.in 
ICIUi, 8hri D. A. 

Rim a.rib, Slui 
RIO, Shri D. V. 
RIIO, Shti T. B. Vinal 
Redd,.. Shri N .. i 
Sinah, Sbri .ra; Raj 
V.lvi,Shl'i 

Gbo •• I. Sbri AurobindQ 
GoP,bn. Shri A. K. 

Al:har,Shd 
Ac:laiDt Rua, Shri 
AjilS ...... Sbri 
"-. Dr. M. S. 
.... PPl,Slari 

Kodi,ln, Shri 
Mullick. Sbri B. C. 
Panilrlhi, Smi 
R,i, Shri Khu.h".qt 

NOES 
BuulUteri, Shri 
abaal', Shri B. R. 
...... 1ftI. Plndh Thakur 0 •• 
BhlHtadul"., Sbri C. K. 
B_ ... Shri ShoI.,tIl 

Verml, Shri Ramii 

Brajelwu .r ... d. Shri 
CbaDdII, Sbr;AaU K. 
CbltulwedL, Shri. 
Chdl;'r. Sbri R ...... .. 
Cbou41u:,. SIW C. L • 



a. .... 1.111. Shri 
DII,SbriN.T. 
D_.Sbri 
DeeIlmuth, Dr. P. S. 
D ..... S ... iM .... _ 

G.np Dni. Shriaa.ti 
Ghoth. Shri N. R. 

Gounder, Shri K.. Peri ...... i 

Gpiad D •• , Setb 

O.h., Shri A. C. 

H.nld •• Shri Subodh 

Hcm R,i, Shri 

Ja,iiym Ram, Shri 
J.nade, Shri 
Jllllunjhunw.I., Shrj 

Jyotishi. Pandit J. P. 
IC.armll'ka" Shrj 
Ke,hava, Shri 

KbUl, Shri a.man Ali 

Khan, Shri Sadath Ali 

Khawa;a, Shri ]amal 

Krilhna, Shri M. R. 

kri.hna Chandra, Shrj 

Kri,hnappa, Shri M. \'. 

Lachhi Ram, Shl i 
~  Shrj N. C. 

La&mi Bai. Shrimlti 

Mafida Ahmed, Shrimati 

Mllhulra,ofihri Inder J. 
Malliah, Shti U. S. 

Mal ... i •• Shri K. B. 
Mlnen, Shrj 

Maajula Devi. Shrimati 

Mebta, Shrimati Kri.hna 
Melkote. Dr. 

Mi.hra, Shrj Bibhuti 

Miahra. Shti S. N. 
Miar •• Shri B. D. 

Shri Sadhu Ram 
Reserved-Sch. Castes): 
did not work. 
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Mitr., 5bri R. R. Sod"" Run, Sbri 
MohlllCldln. Shrt Saha, Sliri Rananllwll' 

_ta.Sbri S .......... Sbri S. C. 

Murth,. Shrj B. S. S_Ulahu. Dr.' 
Mur,y. Shrl M. S. S.rd •• Sbri Sholi 

Mutbukril"", S)ari S.tJlblwn. Dc';. Shrimati 

NU'uimhUl, Shri 
Shah, Shri Man,bendr. 

Nay.r, Dr. SlIIbil. 
Shlnt,raiy., Shrj 

Nehru, Shrlm.ti V .. 
Shuma, Shri D. C. 

Nnwi.Shri 
Sh..rm •• Shri R. C. 
Shlnri. Swami Ram.n,nd 

Onkar Lal. Shri Shobh. Ram, Shri 
Padam Dc\', Sbri Shfte Naray.n ~  Shri 
Pah'dia.Shrj Siddiah. Shrj 
Parlniy.nd" Shri Sinlh. Ch. Ranbir 
Panna La). Shri Sinlh. Dr. Ram Subh,. 
Puma'. Shri DeeD Bandhu Sin,h. Shri Babuaath 
Patel, Shri N. N. Sialh. Shri Bahadur 
I'lltel. Shri Rajeahwar SIn,:h, Shri 8irh.1 
I'alel, SUllhri MUlibcn Sinah. Shri D. N. 
Patil, Shrj S. K. Sinsh, Shri DaJJit 
Pillai, Shri Thanu Sin,:h. Smi H. P. 
Prahhakar, Sbri Na .... l Singh, Shri Kalik' 

Rill, Shrimati Sahodrabai Sinah. Shri Radha Mohan 

Raj Bahldur. Shri Sinlh, Shri Raslwnllrh 

Ram Sh'lnkar La" Shri Sinha. Shri Satya Nlrayan 

Rama!wamy. Shrj K. S. Subbarayan. Dr. P. 

Ramaul, Shri S. N. Sumat Pta.lld. Shri 

Rane, Shri Tahir, Shrj Mohammed 
Rao. Shri Jalualb. Tariq. Shri A. M. 
Rao. Shrj Thirumala Thoml •• Shri A. M. 
Ray. Shrimati Rcnuka Tula Ram. Shri 
Reddy, Shrj Bali Upadhyaya. Shri Shiv Dan 
Reddy. Shri K. C. Varml. Shri B.  B. 
ReddY, Shti R. L. Vy •• , Sltti R. C. 
Reddy. Shri Rami Vy", Shri Radhel.l 
Roy. Shri BilwUlath Wadiw •• Shri 
Rup Nlr.in. Shri Wllnik, Shri R.lkrilhra 

(Jullunder-
My button 

The result of the division 
follows: 

Mr. Deputy-Speaker: What did he 
like to vote for? 

Ayes: 22 Noes: 128. 

The motion was negatived. 

7393 

~ 

is as 

Shri Sadhu Ram: I wanted to vote 
for 'Noes'. 

Shrlmatl Ma8da Ahmed (Jorhat): 

Mr. Deputy-Speaker: There are IWp 
more cut motions to be put to vote 
separately. 

My button also did not work. 

Mr. Deputy-Speaker: It did not 
work. or it is not recorded? 

Shrimau Mdda """"ed: It did not 
Work. 

IIr. ~,-S"""'  So. I .hall 
add 2 to the 'Noes'. 

!;hrimaU Renu Chakravartt,: You 
may put all the cut motions torether 
to vote. 

Mr. Deputy-Speaker: Does Shrl 
Khushwaqt Rai want to press his cut 
motion? We have had two divisiol1l 
already. 

810rt Khush .... t &al (Kheri): Yel. 
I prell it 
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Mr. Deputy-Speaker: The question 

is: 

"That the Demand under the 
Head 'Ministry of Food and Agri-
culture' be reduced to Re. 1 
(Failure to fix the price of 'ugar-

cane at Rs. 2 per maund)." (636) 

The motion was negatived. 

Mr. Deputy-Speaker: Now, I shall 
put all the other cut motions to vote. 

The Temaining cut motions were 
put and negatived. 

Mr. Deputy-Speaker: The question 
is: 

"That the respective sums not 
exceeding the amounts shown in 
the fourth column of the Order 
Paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that 
will come in course of payment, 
during the year ending the 31st 
day of March, 1961, in respect of 
the heads of demands entered in 
the second column thereof against 
Demands Nos. 36. 37, 38, 39, 40, 
41, 118, 119 and 120 relating to the 
Ministry of Food and Agriculture." 

The motion was adopted. 

[The motions for Demands for 
Grunt .• which were adopted bll the 
Lok Sabhn are reproduced below--
Ed.] 

n>:MAND No. 3S-MINISTRY OF FOOD 
AND ACRICULTURE 

"That the sum not exceeding 
Rs. 69,19,000 be granted to the 
Presiden t to complete the sum 
necessary to defray the charges 
which will come in course of pay-
m(!nt during the year ending the 
31st day of March, 1961, in respect 
of 'Ministry of Food and Agri-
culture'." 

DEMAND No. 37-FoREST 

"That a sum not exceeding 
Rs. 2,56,67.000 be granted to the 

President to complete the sum 
necessary to defray the eba ... 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
of 'Forest'." 

DEMAND No. 38-AGRICULTVRII: 

lI'nlat a sum not exceeding 
Rs. 9,66,19,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of' March, 1961, in res-
pect of 'Agriculture'." 

DEMAND No. 39-AGRICULTURAL 
RESEAncH 

"That the sum not exct!f!ding 
Rs. 4,79,40,000 be granted to the 
President to como1ete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
of 'Agricultural Research'." 

DEMAND No. 40-ANIMAL HUSBANDRY 

"That the sum not exceeding 
Rs. 2,57,57,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year endin, the 
31st day of March, 1961, in res-
pect of Animal Husbandry'." 

DEMAND No. 41-MIscELLANMlUS 
DEPARTMENTS AND OTHER EXPENDJTUU 
UNDER THE MINISTRY OF FOOD AlIII 

AGRICULTURE. 
"That the sum not exceeding 

Rs. 11,67,73,000 be granted to the 
Presiden t to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
of 'Miscellaneous Departments and 
other Expenditure under the 
Ministry of Food and Agriculture'." 

DEMAND No. 118-CAPITAL OUTLAY Olr 
FORESTA 

''That the sum not exceedinl 
Rs. 5,15,000 be granted to the 
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President to complete the sum 
necessary to tlefray the charges 
which will come tn course of pay-
ment during the year endin; the 
31st day of March, 1961, in reapect 
of 'Capital Outlay on Forests'." 

DEMAND No. 119-PURCHASE OF FOOD-
GIIADIII 

"That the sum not exceeding 
Rs. 1,77,13,59,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
men t during the year ending the 
31st day of March, 1961, in respect 
of 'Purchase of Foodgrains'." 

DEMAND No. 120-0TIIER CAPITAL OUT-
LAY OF THE MINISTRY OF FOOD AND 

AGRICULTURE 

"Tha t the sum not exceeding 
Rs. 41,74,98,000 be granted to the 
President to complete the sum 
necessary to defray the cluiraes 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
of 'Other Capital Outlay of the 
Ministry of Food and Agricul-
ture'," 

17:11 hrs. 
MINISTRY OF TRANSPORT AND COMMUNI-

CATIONS 

Mr. Deputy-Speaker: The House 
",ill now take up discussion and voting 
on Demands Nos. 63 to 93 and 130 to 
134 relating to the Ministry of Trans-
PDTt and Communications for which 8 
hours have been allotted. 

159 cut motions have been tabled to 
these Demands. Hon. Members desi-
rou.. of moving cut motions may hand 
OVer at the Table within 15 minutes 
the numbers of the selected cut 
motion •. 

Hon. Members are already aware 
of the time-limit for speeches. 

DEMAND No. 83-MINISTRY or TRANS-

PORT AND COMMl1NICATIONS 

Mr. Deputy-Speaker: Motion moved: 
"That the sum not exceeding 

Rs. 54,64,000 be gran ted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
men t during the year ending the 
31st day of March, 1961, in respeel 
of 'Ministry of Transport and 
Communications'.'t 

DEMAND No. 84--INDIAN POSTS AND 
TELEGRAPHS DEPARTMENT (INCLUDING 

WORKING EXpENSES) 

Mr. Deputy-Speaker: Motion moved: 

"That the sum not exceeding 
Rs. 18,33,33,000 be granted to t.h! 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the,. 
31st day of March, 1961, in respect 
of 'Indian Posls and Telegraphs 
Department. (including Working 
Expenses) '." 

DEMAND No. 8S-POSTS AND TELE-
GRAPHS DIvIm:NDS TO GENERAL REVE-
NUES AND APPROPRIATION TO RESERVE 

FUNDS 

Mr. Deputy-Speaker: Motion moved: 

"That the sum not exceeding 
Rs. 8,10,32,000 be granted to the 
President to colT.plete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
of 'Posts and Telegraphs Dividends 
to General Revenues and Appro-
priation to Reserve Funds'." 

DEMAND No. 86-MERCANTILE MARINE 

Mr. Deputy-Speaker: Motion moved: 

''That the sum not exceeding . 
Rs. 63,16,000 be granted to the 
President to complete the sum 
necessary to defray the charaes 
which will come in course of pay-
ment durin, the year ending the 
31st day of March, 1961, in respect 
of 'Mercantile Marine'," 




